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INTRODUCTION 

I, the Chairman of the Estimates Committee, having been autho-
rised by the Committee, present this Seventh Report of the Estimates 
Committee on the Action Taken by Government on the recommen-
dations contained in the Hundred and Twenty-second Report of the 
Estimates Committee (Fourth Lok Sabha) on the erstwhile Ministry 
of Parliamentary Affairs, Shipping and Transport-Border Roads. 

2. The Hundred and Twenty-second Report was presented to Lok 
Sabha on the 29th April, 1970. Government furnished their replies 
indicating action taken on the recommendations contained in this 
Report between 19th November, 1970 and 10th March, 1971. The 
replies were examined by the Study Group 'E' of the Estimates 
Committee at their sitting held on the 22nd July, 1971. The draft 
Report was adopted by the Committee on the 28th July, 1971. 

3. The Report has been divided into following Chapters:-
I. Report. 

II. Recommendations which have been accepted by the Gov-
ernment. 

III. Recommendations which the Committee do not desire to 
pursue in view of the Government's reply. 

IV. Recommendations in respect of which replies of Govern-
ment have not been accepted by the Committee. 

4. An analysis of the action taken by Government on the recom-
mendations contained in the Hundred and Twenty-second Report of 
the Estimates Committee (Fourth Lok Sabha) is given in Appendix. 
It would be observed therefrom that out of a total of 71 recommen-
dations made in the Report 54 recommendations i.e. 76 per cent, have 
been accepted by the Government, and the Committee do not desire 
to pursue 16 recommendations, i.e. 23 per cent. in view of the Gov-
ernment's replies. Reply of the Government in respect of 1 recom-
mendation, i.e. 1 per cent, has not been accepted by thE.> Committee. 

NEW DELHI; 
August 10, 1971. 
Sravami19. 1893 "(stika): 

\. Vii} 

K. N. TEWARI, 
(,hairman, 

Estimat.es C'ommittez. 



CHAPTER II 

RECOMMENDATIONS WHICH HAVE BEEN ACCEPTED BY 

GOVERNMENT 

Recommendation (S. No.1, Para. 1.9.) 

The Committee note that the Demands in respect of the Border 
Roads Organisation are included in the Budget Estimates of the 
Ministry of Parliamentary Affairs, Shipping and Transport. As the 
arrangement is working satisfactorily, the Committee do not wish 
to disturb it. 

Reply of Government 

The Committee's observations are noted. 

[RBDB O.M. No. F. 1(10)IBRDBIEC/69 dated 19-11-1970]. 

Recommendation (S. No. 2 Para. 1.12). 

The Committee note that one of the avowed purpose;; of the 
Border Roads Programme is to contribute towards the economic 
development of the Northern and North-Eastern border areas· Now 
that the programme has been in operation for over ten years, it is 
desirable that there should be a review of the impact of the pro-
gramme on the economic development of those areas so as to asssess 
as to how far this objective of the Border Roads Programme has 
been achieved. The Committee therefore recommend that Govern-
ment may appoint a Committee preferably under the aegis of the 
Planning Commission consisting inter alioa of the representatives of 
the State Governments concerned, to assess the impact of the Border 
Roads programme on the socio-economic development of the North-
ern and North-Eastern border areas and to make recommendations 
as to the manner in which State Governments could integrate their 
plans for development of the border areas with the programme for 
the construtcion of Border Roads. 

Reply of Government 

As suggested by the Estimates Committee, the Planning Commis-
sion have constituted a committee under the Chairmanship of Joint 
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Secretary, Planning Commission consisting of the representative. 
of (i) Ministry of Shipping and Transport (ii) Border Roads Deve-
lopment Board and (iii) the State Governments of Jammu and 
Kashmir, Himachal Pradesh, Uttar Pradesh, West Bengal, Assam, 
Nagaland and NEFA Administration. The terms of reference to 
the Committee are, as suggested by the Estimates Committee, to 
assess the impact of the Border Roads Programme on the socio-eco-
nomic development of the North and North-eastern border areas 
and to make recommendations as to the manner in which the State 
Governments could inte~rate their plans for development of the 
Border areas with the programme for construction of Border Roads. 

2. A copy of the letteF giving the constitution and terms of refer-
ence of the Committee is enclosed (not printed). 

[BRDB O.M. No. F. 1 (10) IBRDBIECl69 dated 19-11-1971]. 

RecommeDciation. (S. No. " Para 1.23) 

"The Committee consider that the Central Government should 
not shoulder the responsibilIty for maintaining the Border Roads, 
developed out of Central Funds indefinitely but should allow it to 
develop in due course upon the State Government concerned. The 
Committee, therefore, recommend that Government should in con-
sultation with the State Governments concerned, evolve a program-
me for gradual transfer of the roads developed by the Border 
Roads Organisation to the State Governments for maintenance after 
their present commitment is over in 1974. To begin with, the State 
Governments concerned may be entrusted with the maintenance of 
such of the border roads as may not be so vital for national defence 
and have economic and developmental use for the States. In the 
initial stage, the corresponding engineering organisations in the 
states would have to be provided technical and logistic assistance 
by the Border Roads Organisation in maintaining the Border Roads 
so as to enable them to acquire the expertise for the ultimate take 
over of the roads, from the Border Roads Organisation". 

Reply of Govemment 

A large number of roads constructed by the Border Roads Orga-
nisation are located in remote/sensitive areas where civil traffic has 
not yet developed adequately to create an interest in the civil autho-
rities for its maintenance to requisite standards. The State Govern-
ments are generally unwilling to take over the additional financial 

liability of maintaining these roads. The State P.W.Ds. are also not 
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in a position to work in the remote/hill region particularly in areas 
like NEI"A, Nagaland and Mizo Hills fur the reasons mcntilloWd 
below:-

(a) difficulty of terrain and climatic conditions; 

(b) Lack of logistic support; 

(c) Unwillingness of personnel to work in such areas due to 
uncongenial climate; and 

(d) non-availability of contractors and labour except at exor-
bitant rates of payment. 

(e) lnter-se priorities of state plans/Schemes. 

2. However, as suggested by the Estimates Committee a review 
of the roads completed so far is being carried out in cOI'sultation 
with Ministry of Defence to classify them into the two categories 
mentioned by the Committee. Thereafter the question of trans-
ference of the roads in the 'non-strategic' category to the State Gov-
ernments concerned will be taken up as suggested by the Committee. 

[BRDB O.M. No. F. 1 (10) IBRDBIEq69 dated 19-11-1970]. 

l{c('ommendation (S. No.5, Pai'a 2.16) 

The Committee are constrained to note that delays continue to 
occur in the issue of sanctions for works even under the existing 
procedure which is stated to have been streamlined to expedite them 
with the result that the Project authorities are not in a position to 
properly plan and procure the necessary resources and move them 
to work sites well in time. Receipt of sanctions for works by the 
Project authorities when the work season is c10se at hand, as is fre-
quently the case at present, creates problems of logistics and in-
creases transportation cost involved in sudden switch over of men 
and heavy machines to work sites spread over considerable distances. 
The Committee feel that there is scope for further improvement and, 
therefore, recommend that suitable administrative procedures should 
be devised so as to ensure that sanctions for works are in the hands 
nf the Project authorities well bcfQfe the work season CClmmf'nCCs. 
The Comm;ttee are C'f the opinion that it would result in~etter p]on· 
ning and maximum utilisation of resources and consequent ri!duc-
tion in the overall cost of construction, if the project authorities are 
given firm programme and targets for a period of three, or at 1east 
two years. 
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Reply of Government 

The Committee's recommendation that suitable administrative 
procedures should be devised so as to ensure that sc'l1cticllS for 
works are in the hands of the project authorities well before the 
work season commences has been implemented. As a first step, 
backlag in the issue of sanctions for the current year's works phlll 
has almost been cleared. A programme for the submission of AEs 
f.or works included in the next year's plan has been finalised by 
GDBR with a view ta ensure that maximum number of estimates 
are submitted to Govt. by the end of Januarv. The bulk of the 
sanctions for 1971-72 will be issued before the financial year begins. 
The ultimate objective is to build up a bank of sanctions and the 
same is likely to be achieved by the end of 1971-72. 

2. As regards the firm programme of construction, GDBR has indi-
cated that a firm works plan is always made for a peri~1d of twn 
years at a time, but certain adjustments, which become necessary 
based on actual achievements, are carried out at periodical intervals. 
Intimation about the works to be taken up in the next year is sent 
to the Chief Engineers and through them to the Task Force Com-
manders nearly a year in advance. Based on th;5 tentative plan, 
a detailed warks plan and the farecast of budget are prepared by 
Task Force Commanders and Chief Engineers. 

[BRDB O.M. No. F. 1 (10)!BRDBIEClf)9 dated Hl-11-1971l 
R~commcndation (S. No.6. Para No. 2.18) 

The Committee note the new procedure introduc(>d in Septem-
ber, 1968 in regard to release .of Fareign Exchange for the Border 
Ronds Organisation upto Rs. 'One lakh and hope that it \Vf'\:ld lwlp 
in meeting the requirements of the organisation. The procedure 
should, however, be reviewed after its operation has been watched 
for. ~ period (j)f three years, ann if the nifficuWes of the Director 
General Border Roads IDersist, it should be further revised in the 
light of experience. 

RepJy of Government 
As recommended by the Estimates Committee thc existing pro-

cedure in regard to release of foreign exchange will be rf'vit:'wea in 
September/October, 1971. 

[BRDB O.M. No. F. 1 (10) /BRDB/EC/69 lhtd 19-11-1970] 

ltecommcndlltion (S. No.7. Pp.ra 221) 
The Committee note that the cases of losses have registerer! n 

sharp increase from 801 in 1965-66 to 3144 in H167c68. The amount 
involved in losses has also increased from Rs. 3.08 ][lkhs in 1!l65-66 
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to Rs. 26.92 lakhs in 1968-69. The Committee would like Govern-
ment to analyse the reasons for losses and take remedial measures. 

RecommendatioR- (S. No.8, PaN 2.22) 
The Committee recommend that concerted efforts sh'Ould be 

made to systematically analyse and dispose of the accumulated loss 
statements. Action should also be taken to ensure that the loss 
statements are analysed promptly on receipt so as to take remedial 
measures without delay. 

Reply of Govemment 
The figures mentioned in para 2.21 of the recommendations of 

the Committee actually refer to the cases of losses written off dur-
ing the years 1965-66 f)() 67-68. The increase in the number is due 
to the fact that a drive was launched in August 1967 to finalise ac-
cumulated cases. 

2. A stock was taken of the number of outstanding cases pending 
as on 31-8-67. This came to 1489 out of which the balance as on 
31-12-69 was 113 only. This has been noted by the Committee in 
para 2.19 of the report. The number was further reduced to 89 as 
on 30-6-70. Steps have been taken now to again take stock of all 
outstanding cases as on 1-4-69 and if necessary another drive will 
be launched f)() clear outstanding loss statements. 

3. The lasses are investigated by Courts of Inquiry unless dis-
pensed with in small cases. The reasons for the loss are determined 
and remedial measures are taken as far as possible before aacol'ding 
write off sanction. However, a survey has now been undertaken 
by Government to analyse the reasons for losses written off over a 
period of six months. Further remedial measures considered neces-
sary, if any, will be taken thereafter. 

[BRDB a.M. No. F. 1 (10) /BRDB/EC/69 dated 19-11-1970] 

Recommendation (S. No .. 9, Para. 2:24) 

The Committee are unhappy to observe that a large number of 
'estimates' for works are required to be revised. In this connection 
they find the observation of the Shankar-Kumaramangalam Com-
mittee (1967) quite apt, namely: "General Reserve Engineer Force, 
which has been On the ground for more than six years. is now fami-
liar generally with the conditions of terrain etc. in which formation 
cutting is expected to be undertaken in the near future. With the 
experience gained it should not be difficult for Engineers to give ft 

fairly correct idea of nature and volume of work involved and fur-
nish the data on the basis of which 'approximate estimates' can be 
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prepared ... " This should apply with g.reater force now as the Gene-
I."al Reserve Engineer Force has been in the field fur nearly ten years. 
The Committee therefore stress the need for drawing up a realistic 
estimate for work at the initial stage so as to obviate as far as pos-
sible, the need for revising the same in future. 

Reply of Government 

Realistic estimate for work at the initial stage is some times not 
possible for the following reasons: 

(a) The precentage of hard rock/soft rock: ordinary soil, the 
scope of permanent works including cross drainage works 
cannot be accurately assessed until the road formation is 
cut to a substantial width say 14 to 15 ft. It is only after 
excavation is done to this extent that what lies under the 
top soil reveals itself adequately to permit of dependable 
estimate. 

(b) The occurrence of land slides during the construction 
stage tends to inflate the earth work quantities which can 
be taken into account at the revised approximate fttage 
only and not initially. 

However every effort will be made to make approximate esti-
mate as realistic as possible with a view to reduce the 
number of revised estimates in future, as recommended 
by the Estimates Committee. Necessary instructions 
have been issued to D.G.B.R. 
[BRDB O.M. No. F. 1 (10) /BRDB/EC/69 dated 19-11-1970] 

Recommendation (S. No. 10, Para 2.25) 

The Committee are also constrained to note that a large number 
of 'revised estimates' for works are awaiting finalisation and sanc-
tion and that no significant progress has been made in clearing the 
backlog during the Ist three years. The Committee recommend that 
serious efforts should be made at all levels to prepare and finalise 
the 'revised estimates' for works which have accumulated over the 
years. 

Reply of GoverllDlent 

A special cell set up as part of the D.G.B.R. Organisation to fina-
lise the pending revised estimates has processed 79 estimate!! and 
these are under consideration. Additional staff is also proposed to 
be posted at the Headquarters of the different projects for this pur-
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pose. Other administrative measures designed to facilitate quiek 
processing of the RAE have also been instituted. The Government 
hope that position will considerably improve by the end of 1970-71. 

[BRDB O.M. No. F. 1 (10) IBRDBIECJ69 dated 19-11-1971]. 

Rl!COmmcndatil}\n (S. Nus. 11, 28, Z9, 30, 31 and 32, Paras-2.31, 2.100, 
2,101, 2.105, 2,106 and 2,107) 

2.31. The Committee recommend that the Dirt~f~h1;''ltc Genera'. 
Border Roads should have an integrated 0 & M Organis:ltion fl)l' the 
field and Headquarte~s. The Committee need hardly strcEF that i1 
should consist of engineering personnel trained in 0 & MiWork 
Study methods and having first hand experience of field conditions 
and work. It should systematically review the staff strength at 
the Ileadquarters as wcll as in the light of worklr.ad anti trends of 
construction and maintenance programme, to obviate over-staffing 
at all levels. It should lay down norms of work and yardstic for 
determining strength of staff of different categories for different 
types of work. 

2.100. The Committee arc surprised that the Directoratl:' General 
Border Roads had upto March, 1968 no separate vigilant'£> org:misntion 
although by that time the total expenditure on the development of 
Border Roads through the Border Roads Organisation had bt'en of 
the order of over Rs. 272 crores. They also note that the number of 
cases investigated during the period of three years from 1966 to 
1968, for which specific inrormati(;>n was called for by the Commit-
tee. was only six out of which two were dropped and anot.her three 
cleared in consultation with the Central Vigilance Commil'sioner. 
Border Roads Organisation has an annual budget of more than 
Rs. 55 crores, a bulk of which is spent on procuremen.t of stores of 
various type and employment of casual labour. It is thcreforp., an 
extremely sensitive organisation from the vigilance angle and it is 
imperative that it should have an efficient and well-organised system 
of vigilance. In this context, the Committee note that the Vigilance 
Organisation sct up in 1968, consists of only cne Vigilance Officer 
who has no organisation except a Stenographer and an Upper Div;-
sion Clerk. The Committee find it difficult to believe that he alone 
would be able to organise and handle vigilance and anti-corruption 
work in an organisation extending from NEFA in the East to 
Ladakh in the West. They, therefore, recomm~nd that Government 
should, in consultation with the Central VigilanCe Commissioner, 
evolve a suitable and effective Vigilance Organisation for the Bor-
der Roads Organisation and properly define its scone of work anri 
1unctions. 
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-2.101. They also recomtnend that the annual report of the V'igi-
Jance Organisation indic~ting its activities and achievements during, 
the year should be compiled which should also be plac('d before the 
Border Roads Development Board for their informati·on. 

2.105. The Committee have in para 2.31. already reccmmellLlt:d the 
setting up of an integrated 0 & M Organisation for the field and Head-
<quarters. The existing functions of the Inspector of Border Roads 
'Works would, in that event, need revision and rationalisat;oll. 

2.106. The Committee recommend that the work of the Inspcctcr of 
Border Roads Works, which is similar to that of the Chief Technical 
Examiner on the civil side, should be activised. They further re-
'lCommend that annual reports on its activities and achievements 
'should be compiled on the lines of the Report of the Chief Technical 
Examiner's Organisation which should also be placed before the 
.Border Roads Development Board for their information. 

2.107. The Committee consider that the field of vigilanr.e is dkin to 
-that of administrative and technical audit being performed b.,' the las-
pecter of Border Roads Works. They therefore consider that there 
is need for a very close coordination between the Vigilance Orgnni-
sation and the Inspect-Drate of Border Roads Works. This could be 
achieved by bringing the two organisations under a common officer 
'who should be dir~ct1y under the Director General Border Roads. 
In this connecti'on, the Committee would hke to draw the attention 

'of the Government to the fact that the Chief Technical Exnmincr's 
IOrganisation is under the Central Vigilance COMmissi'Jr.01'. 

Reply of Goyernment 

These recommendations have been accepted. The vigilance 
'organisation is being enlarged and its scope defined in consultation 
with the Central Vigilance Commissioner. The functkns of the 
Inspector of Border Roads Works are being revised. An integrated 

"0 & M Organisation for the field and the Headqu:ll'ters of Director 
Ceneral Border Roads is also being set up. 

·2. In the re-organised set-up. the 0 & M:Works Study. Vigilance 
and Works Inspection Branches are each proposed to be placed 
under an officer of the rank of S.E.:Lt.-Col. and then all three arp, 
·to be integrated into a self-contained unit under a Chief l';nginear 
(Works and Vigilance). The advice of the Chief Vig;!anre Ccm-

'missioner is being sought on the new set-up, as suggl::stcd by 
the Estimates Committee, and formal orders will issue thereafter. 
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3. The Committee's recommendations to place the annual reports: 
of the Vigilance Organisation and of the Inspector of Border Roads.: 
Works before the Border Roads Development Board have ruso been' 
accepted. 

[BRDB O.M. No. F. 1 (10) /BRDB/EC/69 dated 19-11-19701 

Rec:ommendation (S. No. 12, Para No. 2.23) 

The Committee commend l.ne idea of the preparation of history 
of projects undertaken by the Border Roads Organisation so that it 
may be useful to engineers who may be called upon to undertake-
further projects in the same or similar areas in future. They sug--
gest that the history of projects should be in the shape of progres .. 
sive history sheets maintained road-wise so that contemporaneous: 
records of post-construction development could also be added to it 
from time to time. They hcpe that before long history of all the 
projects executed by the Border Roads Organisation, written witb 
due care and attention. would be available. 

Reply of Government 

The Committee's recommendations regarding the maintenance' 
of progressive history sheets, road-wise are accepted. The Chief 
Engineers have been instructed suitably. The Chief Engineers have-
taken up the work already and submitted to the D.G.B.R. the his--
tories of 20 completed projects. 

[BRDB O.M. No. F. 1 (10) /BRDB/EC/69 dated 19-11·1970J 

Recommendation (S. No. 14, Para No. 2.55) 

The Committee consider that while it m~y not be desirable to' 
make the GREF a completcly civilian Forcc, with the expertise the-
Border Roads Organisation have built up, it should be possibk for 
them to entrust larger responsibility to civilians so as to reJease the-
maximum number of Service personnel for normal Army duties. 

Reply of Gnvernment 

The recommendation is accepted. The policy followed is to in-· 
crease civilian elements in GREF cadres nnd release i\rmy officcrs 
as far as practicable. As a result of this policy 78 per cent of civil' 
Engineering officers, 67 per cent of mechanical .engineering officers. 
24 per cent of Medical Officers and 69 per cent of officers of other-
cadres (administrati~~- stores, etc.) are held by GREF officers. 

[BRDB O.M. No. F. 1 (10) /BRDB/EC/69 dated 19-11··1970!l 
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Recommendation (S. No. 15, Para No. 2.57) 

The Committee are unable to appreciate the need for non-tecbn!-
cal staff being drawn from the Army to man subordinate GREF 
posts. They recommend that manning of subordinate GREF posts 
by Junior Commissioned Officers!Other Ranks should as far as pos-
sible, be confined to cases where suitable civilians EIre not available 
or where strategic or security considerations so require. 

Reply of Government 
Strategic and security considerations require that n certain 

amount of Army/Service element be retained in the Border Roads 
Organisation even in the subordinate ranks. In view of Commit-
tee's observations this element will be kept at the minimum neces-
sary to satisfy the above mentioned requirements or where suitable 
civilians are not available. At present this ratio is only 3:1 per cent 
and is likely to decrease with the expansion of the force in the 
course. 

[BRDB O.M. No. F. 1 (10) IBRDB/EC/69 dated 19-11-1970] 

Recommendation (S. No. 16, Para No. 2.59) 

The Committee consider that as a post of Deputy Chief Engineer' 
is held by a civilian, it may also be included in the civilian GREF 
officer cadre and Recruitment Rules therefor framed. 

Reply of Government 

Draft Recruitment Rules for the post of Deputy Chief Engineer 
in GREF have been drafted and are under examination. 

[BRDB a.M. No. F. 1 (10) IBRDB/EC169 dated 19-11-1970J 

Recommendation (S. No. 18, Para No. 2.68) 

The Committee further recommended that the strength of per-
manent GREF Cadre should be reviewed at least once in two Years 
if not once a year in the light of trends of construction and mainte-
nance programme of the Border Roads Organisation with particular 
referl:!nce to transfer of responsibility f'or maintenance of roads to the 
State Governments. 

Reply of Government 

In their II (66) meeting held on 18-10-66, the BRDB had already 
approved proposal for a review of the permanent cadres once in 
two years. This has not so far been done as 0'0 one has yet been 
declared permanent with reference to the decision taken in 1966. It 
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is expected that the first batch of permanency will be ordered 
before the end of this year. Thereafter, a regular periodic re,riew 
will be made as desired by the Estimates Committee. If as a 
result of discussion with the State Governments, some of the roads 
are transferred to the States, both the temprary and permanent 
strength of GREF may neeel to be reviewed to adjust to the requir~ 
ment of reduced load of work and maintenance. 

[BRDB O.M. No. F. 1 (10) JBRDBIECJ69 dated 19-11-1970]. 

Recommendation (S. No. 19, PU8 No. 2.70) 

The Committee are unable to appreciate why in the case of 
members of the GREF in the scale of Rs. 55-1-70 (the bulk of whom 
are the Pioneers) a deduction of 20 percent of the Dearness Allo-
wance is made in lieu 'Of free rations and accommodaticn made 
available to them while in the case 'Of GREF officers and other sub-
ordinate personnel in receipt of similar amenities no such deduction 
is made. They also note that GREF personnel in the aforesaid' 
scale of pay are denied the Special Compensatory Allow(',nce admis-
sible to GREF officers and other subordinate staff posted to certain 
difficult areas. The Committee recommend that Government 
should reconsider the justification for this discriminat'Ory trea~ment 
meted out to the lowest paid members of the GREF on whose toil 
and sweat primarily, depends the progress and achievements of 
the Border Roads Organisation. 

Reply of Govemment 

G.RE.F. Pioneers and certain ether categories noted in the mar-
gin were in receipt of consolidated rate of pav of Re;. 9.');'- p.m. since 

1. Sweeper 
2. Chowkidar 
3. Peon 
4. Messenger 
5. Masalchi 
6. MesS' walter 
7. Ambulance Asstt. 
8. FREF Police 
9. Mess Servant. 

the inception of this Organisation in 1960. TJ.·ey 
were not entitled to any other cash allownces. 

As the e,moluments of other civilian Government 
servants of comparable catE'gories wC~'e increas-
ed considerably during 1960-67 due b rise in 
price index, a review of pay structme of GREF 
pioneers was conducted and it was decided in 
November. 1968 that the consolidated rate of pay 
should be replaced by the pattern cf emblmn.(·nts 

admissible to Army Pioneers of the lowest categor~.I. Accordingly, 
with effect FROM 1-1-69 the consolidated rate of pay was revised to 
the running scale 'of Rs. 55-1-70 plus Dearness Allowance at the r:lte 
of 80 per cent of the rate applkable to corresponding Class IV civiL::~ 
Government servants while serving in units where free ration and 
free accommodation became admissible, as in the case of Army 
pioneers. The D. A. at places where these categories are n~t entitled 
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to the concession of free ration and free accommodation, is admissible 
11t full rates. In addition they were allowed Children EJucation 
Allowance/Reimbursement of tuition fees and compensatory (C.ty) 
and House Rent Allowances where admissible. This revision blOUght 
a steep rise of Rs. 22/- to Rs.36/- p.m. in the emoluments of the 
pioneers and other categories on consolidated rete of p::ty and it ccst 
the exchequer an additional sum of Rs. -.24 crores per annum. 

2. Any qeustion of a review of their emoluments has to be ,'ul1si-
dered in light of the fact that :t>ioneers are almost like MazdoCJl's, and 
have been put in uniform for disciplinary purposes only. There has 
to be a reasonable relationship between their "output" and "emolu-
ments". As mentioned in para 2.75 of the Committee's report, the 
departmental assessment is that a ';REF Pioneer C't.'stf the Border 
Roads Organisation Jomething like Rs. 13-14 a day but the total work 
got of him was hardly of the value of Rs. 7-8 per day. At the ::.ame 
time it will not be appropriate to give GREF Pioneers mOrl! emolu-
'ments than Army Pioneers. Moreover parity of emolump.nts between 
local civil labour and GREF Pioneers and also to b(> kp.pt into view. 
The provision of deduction of 20 per cent of D.A. in areas where free 
'ration and accommodation is provided is similar to the provision for 
such a deduction in case of Army Pioneers. 

3. At present the question of rationalisation of pa~T scales and 
other terms and conditions of service of all Central Government ser-
vants is under examination of the Third Pay Commission. It , ..... ill be 
appropriate to await its final recommendations. If need he, the allow-
ances 'of these categories can be reviewed thereafter. 

[BRDB. O.M. No. F. 1 (10) /BRDB/EC/69 dated 19-11-19701. 

Recommendation (S. No. 20, Para No. 2.76) 

The Committee are of the view that since the Government have 
assumed responsibility for providing free cooked rations to the 
Civilian GREF personnel in certain field areas, it is imperative that 
. the scale of rations should not only be adequate but also consistent 
with the physical requirement of a worker doing hard manual labour 
under abnormal conditions. The Committee· need hardly stress that 
.the civilian GREF staff should be kept in a state of fitness to face 
the rigours of weather and give maximum output. The Committee 
feel convinced that there is need for an urgent review of the scale 
of rations provided to Ute civilian GREF staff a.nd recommend that 

1ft should be undertaken without delay in conSUltation with the Arm~' 
Medical authorities and leading nutritional experts who should be 
well conversant with the difficult conditions in border areas. 
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~eply of Government 

Government accept the recommendation of the Estimates Com-
mittee. A review of the scales of rations provided to GREF civilians 
will be conducted departmentally in consultation with the Director 
General Armed Forces Medical services and a civilian nutritional 
experts. 

[BRDB O.M. No. F. 1 (10) /BRDB/EC/69, dated 15-12-1970]. 

Recommendation (S. No. 21, Para. No. 2.77) 

The Committee also feel that there is need for improving ade-
quately the living accommodation facilities for GREF personnel 
working at high altitudes. 

Reply of Government 

Normally, GREF personnel employed on road construction works 
stay at a particular location only for a limited period i.e. till the 
construction is over and then move forward for further work. 
Therefore, accommodation intended for such personnel is construct-
ed to the minimum speCifications in the interests of economy. Taking 
into account the Committee's views, instructions have been issued 
to DGBR to review the specifications of accommodation at high 
altitudes in consultation with the Chief Engineers and submit his 
recommend that there should be advance provisioning on ?nnual basis 
tion will be accorded for improved specifications. 

[BRDB O.M. No. F. 1 (10) IBRDBiECJ69 dated ~9-11-1970]. 

Recommendation (S. No. 22, Para. No. 2.81) 

The Committee regret that there is no proper system of issue of 
various items of clothing and outfit to the Civilian GREF subordinates 
staff to which they are entitled free of charge. Although there is 
provision also for replacement of these items on fair wear and tear 
basis at Government cost, it has been observed that in actual prac-
tice, far from receiving replacement, many members of staff do not 
get the full complement even once. The Committee feel that this 
state of affairs is due to faulty provisioning at the Central level. They 
recommend that these should be advanC(!, :provisionin on annual basis 
of items of clothing and outfit to which'ttie Civilian GREF subordi-
nates are entitled at Govt. cost and the Projects should be allowed 
to keep essential items in stock so that there is no avoidable delay in 
replecements in case of fair wear and tear. 
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Reply of Government 

The reasons for the shortages in clothing of CREF personnel were 
.under examination at the time the Committee undertook study tour 
<>f the Projects. As a result of that examination it came to notice 
that the shortages were due mainly to delay in initiating provisioning 

.action. This delay occurred due to non-availability of date from the 
Projects. In fact the question of shortages in clothing with projects 
had also been investigated several times earlier al8'O'. On each occa-
sion the shortages were found to be either temporarY or due to ad-
ministrative omissions in taking prompt action at various levels and 
not due to any fault in the system of Cental Provisioning. To fur-
iher improve this system and to eliminate the adverse consequences 
of omissions and commissions that had in the past resulted in delay 
in placing indents or subsequent erroneous distribution, it was decided 
in March 1969 to make advance provisioning for a period of three 
years in the case of "initial clothing" and for a period of two years in 
the case of "maintenance clothing". The requirements of fair wear 
and tear i.e. "maintenance clothing" are also stocked in the Projects 
themselves. 

It may be added that some time ago a study of the provisioning 
procedures was also undertaken. One of the reoommendations made 
in this study report is that advance annual provisioning of clothing 
should be made on fixed dates to avoid over-stocking. The report is 
under examination. 

Thus the recommendations of the Committee that there should be 
:advance provisioning and that the Projects should be allowed to keep 
-essential items in stock for replacements is already being followed. 

[BRDB O.M. No. F. 1 (10) /BRDB/EC/69, dated 24-12-1970]. 

Recommendation (S. No. 24. Para. No. 2.85) 

The Committee consider that a person may not be posted at high 
-altitudes for more than two years at a stretch. However they would 
like Government to fix a reasonable tenure of posting at high altitudes 
in consultation with medical authorities and strictly observe the same. 

Reply of Government 

The recommendations 0'£ the Estimates Committee that the ten-
ure of personnel posted at high altitudes should not be more than 2 
years at a stretch are accepted. 



16 

This is being adopted as a general policy after consultations witb 
the medical authorities. 

[BRDB a.M. No. F. 1 (10) /BRDB/EC/69 dated 19-11-1970] 

ReeomlDt!'ndations (S. Nos. 26 & 27, Para. Nos. 2.96 & 2'.97) 

The Committee note that although a large number of officers and' 
subordinates were recruited during 1966, 1967 and 1968, no officer 
was imparted any training during 1966-67 and 1967-68 while the num
ber of subordinates imparted training during 1966-69 was extremely 
sma]]. . 

The Committee feel that there is need for organising the training. 
programme of GREF personnel on systematic lines. They recommenci 
that a suitable training syllabi for different categories of pers~Jl1nel 
~h.:tu]d be chalked out and implemented. 

'Reply of Government 

As the term of service ofGREF officers and personnel was only 3' 
years in the past and as the Force itself was of a temporary charac-
ter, no course was conducted for its officers before 1968. In view of 
·the gradual stabilization of the Force on the introduction of a perma-

•.• ,~.ftent nucleus in it, its training courses have been intensi'fied from 1968 .. 
'~e'<agree with the recommendations of the Estimates Committee and 
will chalk out syllabi and further programmes of training, keeping 
their recommendations in view . 

... , .. ,......... [BRDB O.M. No. F. 1 (to) /BRDB/EC/69 dated 19-11-19701 

Recommendation (SI. No. 35, Para ,4:5) 

The Committee note that the tentative. physical and financial tar-
gets for the next four years involving a total capital outlay of 
Rs. 217·50 crores have been fixed on an ad hoc basis without working 
out the details of the specific schemes or projects that may be taken 
up during that period. Govt. have themselves admitted that the-
Border Roads Organisation wor·ks on the basis of an 'immediate pro-
gramme' approved by the Board from time to time. Even this 'im-
mediate programme' is subject to change if new 'priorities ,show up 
while it is in operation. This method of undertaking the Border-
Roads Development Works is, in the opinion of the Committee, de-
fective as it leads to perpetual uncertainty in regard to the pro-
gramme permeating down to the level offield formations. Besides,. 
under this method, there is always the chance of some works'being 
taken up by the Border Roads Organisation without full considera-
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tion of their need or utility. They recommend that, if it is not fea-· 
,.dble to include the Border Roads Development programme in the 
Nati·onal Plan, the Border Roads Development Board should draw up 
a separate Border Roads Development Plan covering a period of 
three to five years which should lay down the targets, financial as 
well as Physical on the basis of specific scheme or projects that would 
be taken up during that period. The plan would i:acilitate thl.! '''''lwk ni 
the Board and als·,), by introducing an element of firmness in the 
Border Roads Development Board Programme, go a long way in fa-
cilitating the resources, planning and procurement on a long term 
'basis by the executing agencies. The specific schemes laid down in 
the plan and their interse priority could always be reviewed and 
changed where necessary by the Board in the light of developments. 
The Committee would like Govt. to furnish to them a copy of the-
first Border Roads Development Plan when ready. 

Reply of Governme.nt 

Government agree with the suggestion made by the Estimates Com-· 
mittee that it would be desirable to lay down advance targets, finan-
cial as well as physical on the basis of specific schemes. Keeping in 
view at the same time the need for avoiding rigidity in the pro-
g~amme of road construction, Government have decided that a 5 years: 
rolling plan based on specific schemes for the first 3 years Of the plan 
and provisional projections for the last two years may be adopted. 
The Plan will be reviewed annually. The immediate programme will 
continue to act as the bank of projects, out of which the five year 
plan will be fo-rmulated, with due regard to their priorities etc. 

It may be added here that nearly 65 per cent of the work in the 
existing programme of BRDB has been completed. The question of 
the future programme of the Organisation was considered at the last 
meeting of the ;Soard and it has been decided that the matter should· 
be gone into by a small group presided overby the Cabinet Secre-
tary. 'Some additional projections made by Ministry of Defence are 
also under consideration. After further additions to the programme· 
are approved by the Board, a five year plan of works for the period 
1972-77 will be drawn up and furnished to the Estimates Committee 
by the end of December, 1971. 

[BRDB O.M. No. F. 1 (10) /BRDB/EC/69 dated 19-11-1970] 

Recommendation (S. No. 39, 'Para 4.15) 

The Committee urge that concerted steps should be taken by Gov-
ernment to expedite the payment of compensation for land acquired 
for construction of roads. 
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Reply of Governme.nt 

The Government share the Committee's anxiety for expeditious 
settlement of claims for compensati·on for land acquired for cons-

-truction of roads. Instructions have been issued to all the Chief Engi-
neers to carry out an urgent review of the outstanding cases as on 31st 
March, 1970 and submit a reJ)Qrt. The DGBR will continue to main-
tain a careful watch. 

However, as the Committee might be aware, the assessment of 
.co'mpensation in each case has to be made by the Civil Authorities 
who have to complete a number of formalities prescribed under the 
.statute. A major ,part of the time taken for settlement of claims for 
,compensation is taken up by this routine. Where the State Gov-
,ernments recommend, special staff is sanctioned and placed at dis-
posal of Land Acquisition Officers. Instructi·ons have, however, been 
issued to DGBR that cases involvi~ undue delay or any special diffi-
culty should be brought to the notice of Government for taking up 
with the State Government. 

[BRDB O.M. No. F. 1 (10) /BRDB/EC/69 dated 19-11-1970] 
Recommendation (S. No. 40, Para 4.20) 

The Committee observe that a sizeable amount of work is being 
,,got done by the Border Roads Organisation through private contrac-
tors. They would like the Border Roads Organisation to make an 
-assessment of the work of private contracool's from the point of view 
of quality, observance of time schedule and cost, before the work is 
awarded to them. 'They would also like Government to ensure that 
the contractors employ local lab-our as far as possible. 

Reply of Government 

The only major works handled through contracto~s by the Border 
Roads Organisation are permanent bridges for which CEs have full 
power to conclude contracts. The tenders for these works are res-
tricted to well established and well known firms of All India stand-
ing. Factors like suitability of designs, specifications of material used 
are scrutinised by experts in the Director General Border Roads office 
-and contracts are carefully vetted both by the Chief Engineers and 
Director General Border Roads Direct-o'rate. 

The general powers of Chief Engineers for employment of con-
tractors on road construction itself including execution of pel'mllnent 
works are limited i.e. Rs, 20,000 in each case (recently enhanced to 
'Rs. 50,000 in three projects); and are t-o' be used only in exceptional 
'/Circumstances. 
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The other items of work for which CEs have full powers to con. 
dude contracts are ancillary jobs like supply of stores (local put-' 
,chase), construction of road side accommodati'Oll for offices and camps 
and transportation of stol'es:personnel (where departmental vehiclea 
are not available). These are scattered works and are usually given 
to local contractors on open tender basis with the usual penalty clau-
. ses f.or delay and defects in the execution of works. Our assessment 
is that this system has functioned fairly satisfactorily; the same as in 
case of other Government agencies. Regarding employment of local 
labour, the contractors are encouraged to do so by the Chief Engineers. 
Suitable instructions reiterating this have also been issued. 

[BRDB O.M. No. F. 1 (10) IBRDBIEC!69 dated 10-3-1970] 

Recommendation (S. No. 41, Para 4.21) 

The Committee feel that the award of work to contractors on 
'single tender basis' should be rarely done and confined to cases where 
it is absolutely justifiable by some special circumstance~. 

Reply of Government 

The observations of the Committee have been noted and instruc-
tions issued (copy enclosed not printed). It may be added that the 
number of single tender contracts concluded is generally small and 
was nil during 1968-69 and only Rs. 1.70 lakhs in 1967-Gf. 

[BRDB O.M. No. F. 1(10)IRBDBIECI69 dated 15-12-1970] 

Recommendation (S. No. 42, Para 4.24) 

The Committee feel that so far an expenditure of Rs. 1.72 crores on 
the construction of Border Roads has been rendered infructuous on 
account of certain roads taken up for construction at the instance of 
General Staff being subsequently abandoned due to changes in the 
Defence Plans. The Committee wish that in future the requirements 
of the General Staff would be projected after due assessment of all 
factors and a 'go-ahead' signal would be given only after the Govern-
ment are reasonably sure of the utility of the road in the ctlntext of 
·Defence Plan. 

Reply of Government 

This matter was examined in detail sometime ago. It was decided 
that while formulating their proposals for construcUoll of new roads 
in the border areas the General Staff would take into account the re-
quirements of their operational plans two or three years ahead i.e. 
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the period generally required for the construtcion of these roads-
Subsequent changes in these projections are made only where the 
same become unavoidable as a result of changes in enemy capabilities 
and new threats necessitating alterations of operational plans. Gov-
ernment would like to assure the Committee that the actual cons-
truction is undertaken only after it is satisfied that the projeeiions for 
new roads conform to this policy. 

[BRDB O.M. No. F. 1 (10) /BRDB/EC/69, dated 15-12-1970]. 

Recommendation (S. No. 43, Para 4.25) 

The Committee also recommend that in future in all cases where 
the roads under construction are proposed to be abandoned, State 
Governments concerned should invariably by approached to take over· 
thc roads for further construction I maintenance. 

Reply of Govemment 

The recommendations are noted. 

[BRDB O.M. No. F. 1 (10) !BRDBIEq69, dated 15-12-1970] 

Recommendation (S. No. 44, Para 4.27) 

The Committee D'nte the statement made by the Secretary, Border 
Roads Development Board that new roads are now being constructed 
according to appropriate classification and specifications in the very 
first instance and that the road widening work is now reduced to the' 
mjnimum. 

Reply of Government 

Government have nO' remarks to offer. 

[BRDB O.M. No. F. 1 (10) /BRDB/ .. C/69, dated 15-12-1970J 

Recommendatien (S. No.4s-,;..Para 4.34) 

The Committee feel that there is scope for more work, both cons-
tructioniimprovement as well as maintenance, being assigned to t~e 
Central and State Public Works Departments and recommends that 
the Border Roads Development Board should, subject to the consi-
derations of quality, urgency and timely completion of work where 
necessary, utilise these agencies for executing their programme to a 
greater extent than hitherto. 
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Reply of Govemme.nt 

All the relevant considerations viz. the area of operatio!1, the capa-
-city of the local PWDs to complete the project within the time spa-
·cified having regard to their resources and the capacity of the GREF, 
its existing commitments and the need for an optimum work load are 
carefully considered before taking a final decisio'n on the question of 
agency for the construction of each road. It. may, hc:>wever, be added 
that there have been instances in the past where a road entrusted in 
the first instance to the PWDs had to be taken over by GREF in 

·order to complete the work within the specified time. 

The observations of the Gommittee would, however, be promincntly 
kept in view while considering the agency question for future pro-
,grammes. 

[BROB O.M. No. F. 1 (10) IBROBJEC/69 dated 15-12-1970]. 

RecQmmentiation (S. No. 47, Para 4.(7) 

The Committee observe that the Border Roads constructed and 
maintained by GREF are costlier than those constructed or main-
tained by the PWDs. The Committee agree that somG part of the 
higher cost could justifiably be attributed to the difficult terra!n, 
long lines of communications, higher cost of Iflbour employed Oil re-
gular basis etc. They are, however, convinced that the cost could 
be reduced by better and firm forward programming, improved 
material management, lesser dependence on mechanised equipment 
where operational costs of the equipment is heavy, resort ~() work by 
<:ontract wherever feasible, reducing overheads and administrative 
expenditure to the extent practicable and a general cost control. 
The Committee therefore recommend that a high powered Comm:t-
tee consisting inter-alia of technical and financial experts shot:ld be 
appointed to examine in details the factors responsible for the high 
cost of construcbon and maintenance of Border Roads by GREF and 
to suggest measures to bring it down as far as possible, without 
sacrificing speedy execution. 

Reply of Govemment 

Government accept the recommendations of toe Conunit tee. A, 
five Member High-powered Technical and Financial Committee with 
Director General (Roads) as the Chaiman has set up to go i:1to the 
factors responsible for the cost of construction and maintenance of 
Border Roads and make" appropriate recommendations. 

[BRDB O.M. No. F.1 (10) IBRDBIEC!69, dated 15-12-1970]. 
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Recommendation (S. No. 50, Para 5.26) 

The Committee note that Government had asked the Director' 
Scientific Evaluation, Defence Research and Development Organi-· 
.sation, Ministry of Defence in February, 1968 to assess the resources 
utilisation and operational efficiency of the Border Roads Organisa-
t:on. In July 1969 Government referred for examination to a Com-
mittee consisting of the Master General ·of the Ordnance and Sec-
retary. Border Roads Development Board, "all problems connected 
with overhauling and maintenance of the equipment" held by t.he 
Border Roads Organisation. The Report of the Director SCientific' 
Evaluation was whmitted in September 1969, and that of the Com-
mittee on Machinery and Equipment was submittf'd in November 
1969. Both the Reports are stated to be under the consideration of 
Government. The Committee also note that the Director Scientific 
Evaluation has in his report attributed the non-utilisatio~ of a size-
able part of equipment mainly to its being in Class 'C' state requir-
ing major repairs/overhaul at the Base Workshop~. The Com-
mittee on Machinery and Equipment has also in its report dealt 
with this problem in detail and has made various recommendations 
and suggestions in regard to improving the arrangements for major 
repairs/overhaul of machinery, provisioning and stockinp, of spares .. 
standardisation of machinery, discard policy for equipment etc. 
which have been dealt with separately in subsequent paragraphs. 
In view of the fact that these reports, which have come in the 
hands of the Government only recently. have already denlt with 
the question of optimum utilisation of equipment with thE' Border 
Roads Organisation comprehensively. the Committee only trust that 
Government would take expeditious decisions on the various re-
commmendations and suggestions made in those reports and nlake 
a concerted effort to tide over the problem in the shortest possible 
time. 

Reply of Govenlment 

The various questions and recommendations contained in the' 
reports submitted by the Director of Scientific Evaluation and the 
Committee on Machinery and EqUipment have been c.:msidered. 
The recommendations of the Committee on Machinery and Equip-
'l'nent have been accepted by the Government in toto and action 
has already been initiated for their implementation; may have in 
fact been implemented. It is expected that the remaining would 
be also implemented by April 1971. . 

2. A good number of the recommendations contained in the re-
port of the Director of Scientific Evaluation are identical to th& 
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recommendations made by the Committee 011 Machinery afi~ Equip-
ment and these have either been implemented or are in process of 
being implemented. E,xcept for one major recommendation, which 
does not appear to have been based on adequate data and in regar~ 
to which a further study has been ordered, almost all other recom-
mendations are expected to be implemented by April 1971, with 
suitable modifications in matters of detail. 

[BRDB O.M. No. F.1 (10) :BRDB;EC:69, dated 15-12-1970]. 

Recommendation (S. No. 51, Para 5.27) 

The Committee would, however, like to reiterate in particular, the 
recommendation of the Committee on Machinery and Equipment 
that an immediate assessment should be made of the number of 
equipment which are reported to have not been adequately used in 
the past and are not likely to be utilised in future and if it is found 
to be large, reasons for their procurement and non-utilisation should 
be looked into and it should be examined as to how such equipment 
could be profitably utilised in future. 

Reply of Governm~l1t 

D.G.B.R. has made an assessment of the machines, vehicles etc. 
which were reported as not having been adequately used in the past 
and which are not likely to be utilised in future. He has advised 
that a number of these machines can be put to more effective use 
in future. This aspect is being examined further. The question of 
disposal !diversion of equipment finally weeded out will be decided 
as soon as the profitable utilisation of the equipment proposed for 
retention is settled. Other aspects e.g. reasons I circumstances which 
led to the purchase of these equipments will also be looked into at 
that stage. It is expected that the whole process will be completed 
by April 1971 at the latest. 

[BRDB O.M. No. F.l (10) lBRDBIEC:69. dated 15-1::!-1970J. 

Recommendation (S. No. 52, Para 5.28) 

Th~ Committe-e also join in the recommendation of that Com-
mittee that a complete list of auxiliary items of eqUipment which. 
can be used only as and when required, should be p~epared aneL 
norms of their utilisation laid down. 
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Reply of GovernMent 

Necessary action to pr,epare a complete list of auxiliary it~ms of 
"equipment and to lay down the norms for their utilisation, as re;' 
,commended by the Committee on Machinery and Equipment has 
been taken in hand and is expected to be completed before the end 

. of the year. 

[BRDB O.M. No. F.l (10) :BRDB!ECi69, dated 15~12~1970]. 

Recommendation (S. No. 53, Para 5.2.9) 

The Committee further recommend that until the various mea~ 
sures for augmenting the utilisation of the existing equipment 
suggested by the Director of Scientific Evaluation and the Commit-
tee on Machinery and Equipment have been implemented and al-
lowed to operate for some time to bear fruit, Government should 
observe utmost restrain in further adding to the already heavy in-
ventory of the Border Roads Organisation. ' 

Reply of Government 

The recommendation of the Committee has been noted. 

2. It is, however, added in this connection that all proposals 
submitted by the Director General Border Roads for fresh purchase 
of machinery and. equipment, vehicles etc. are supported by detail-
ed statements of cases justifying the necessity therefor. All such 
proposals are subjected by this Ministry and the Ministry of Finance 
to detailed and critical examination before approval thereto is BC-

'corded. Further, while considering such proposals, the existing 
stock held by the Organisation in serviceable and repairable condi-
tion (i.e. other than these declared beyond economical repairs) is 
invariably taken into account and are treated as assets, for purposes 
of determining further purchases. The suggestion of the C.ommit-
tee will also be kept prominently in view while according snnctiO!lS 
for fresh procurement of machinery and equipment. 

rBRDB O.M. No. F.1 (10) \BRDBiECi69, dated 15-12-1970]. 

Recommendation (S. No. 54, Para 5.30) 

The Committee are distressed to note the observation of the 
Director of Scientific Evaluation in his Report that tl,ere is under 
utilisation of machinery in class 'A' state i.e., (on road', amounting 
in some cases to 30~40 per cent of the available time. The ,ijeport 
'however suggests that this may be due to non-availability of labour 
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in the area, inaccessibility of the site and lack of operable area. 
The Committee consider that any significant under-utilisation of "on 
the road" machinery is a serious matter and would like Government 
to investigate the same thoroughly and take remedial steps to ensure 
optimum utilisation at least in the case of machinery which is in 
-class 'A' sate. 

Reply of Government 

The utilisation of eqUipment varies with the terrain, altitude,. 
climatic conditions and other factors. The Director of Scientific 
Evaluation has also mentioned in his report that certain variations 
<fo occur and according to him variation upto 15 per cent in the total 
hours of utilisation per year may be considered as normal. Further, 
in para 37 of his report, D.S.E. has admitted that the utilisation 
of tractors and Road Rollers in Class 'A' condition is satisfactory. 
It is true that equipment like compressors and stone-crushers have 
been under utilised. These equipment and other auxiliary items 
like concrete mixers, pumps etc. cannot be utilised to the full extent 
mainly because of the comparatively lesser requirement of such 
eqUipment in the process of construction. Revised norms of use 
for various types of equipment are under consideration and there-
after D.G.B.R. would be asked to ensure optimum utilisation of 
machinery in 'A' condition. 

[BRDB O.M. No. F.1 (10) IBRDBIECl69, dated 15-12-1970]. 

Recommendation (S. No. 57, Para 5.51) 

From a sample study of the figures relating to the work load 
and monthly arising in, an output of, the two Base Workshops dur-
ing April-October, 1969, the Committee note that there has been a 
sizeable increase in the number of equipment awaitinglunder repairs 
in the Base Workshops from 1753 at the beginning of April 1969 to 
1803 at the end of October 1969. The monthly average of arising 
and output of the Base WorkshOps during the same period indicates 
that there has been consistent shortfall in the output as against the 
arisings. Thus, even with the increased capacity, the Base work-
shops might hardly be able to handle even the new arisings, much 
less tDckle the backlog. The Committee therefore recommend that 
a constant and strict watch should be kept on the arisings and out-
put in respect of the two Base Worksops and corrective steps should 
be taken as soon as any imbalance is noticed. In this connection 
the Committee consider that, in addition, a systcn of inspection of 
GREF Base Workshops with personnel borrowed from the Army, 

1885 LS-3. 
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as suggested by the Committee on Machinery and Equipment .. 
would be a step in the right direction. 

Reply of Government 

The following measures have been taken for controllinglsuper-
vising the arisings and increasing the output in the Base workshops, 
so that imbalance is reduced as much and as early as possible-

(a) Control over arisings 

(i) Equipment awaiting spares in Field areas over 8 weeks will 
not be permitted (as at present) to be downgraded and back loaded 
to Base Workshops for repairs. Instead, required spares and. 
assemblies are to be sent to forward areas against specific 'vehicle 
off road' demands. 

(ii) The Projects have been advised to get their essential assem-
blies repaired from local market so that the life of the equipment 
is prolonged before it is declared as Class 'C'. 

(iii) The projects have been instructed to ensure proper classi-
fication of their equipment holdings and in case the condition of 
eqUipment so warrants, to put up the same for downgrading to 
class 'D'. 

(iv) Several Boards of officers have been detailed to review in-
dividually the present class 'C' holdings of vehicles and equipment 
and determine the number which require down-grading to Class, 
'D'. 

(b) Action to increase repair capClCityloutput 

(i) With a view to increase productivity of the workshop, pro-
curement and installation of certain special plant I machines and. 
addition of techniciansjtradesmen is under consideration. 

(ii) Introduction of second shift in certain support section!, 
Assembly group like machine shop, engine overhaul section, major 
assembly section and engine test house is being considered. 

(iii) Inspection Cells have been created in the Base workshops: 
and staff for the same has also been sanctioned. 

(iv) Possibility of obtaining repair assistance from trade under 
reasonable terms and conditions is being explored. 

(v) Vigorous action is being taken to procure spare parts. 
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(vi) The Inventory control procedure is being stream-lined for 

efficient functioning of Base Workshops. 

[BRDB O.M. No. F.l (10) lBRDBIECl69, dated 15-12-1970J. 

Recommendation (S. No. 58, Para 5.52) 

Appreciating the explanation furnished by the representative of 
the Government during evidence that the number of equipment 
awaiting repairs in the Base Workshops includes equipment which 
might, upon technical examination be Ultimately found to be 
beyond ~onomical repairloverhaul the Committee recommend that 
immediate steps should be taken in this regard on the lines recom-
mended by the Committee on Machinery and EqUipment and a rigid 
time-table laid down for completing the technical appraisal of all 
equipment awaiting repairs in the Base Workshops and its final 
classification. 

Reply of Government 

As per the recommendations made by the CommitteE' on Machinery 
and Equipment, Government orders have alrepdy bElen issued dele-
gating powers to Chief Engineers (Projects) and enhancing the 
existing powers of DGBR to declare machinery and equipment 
beyond economical repairs. Detailed administrative instructions 
have also been issued by DGBR sfipulating a time limit for finalis-
ing action at different levels. The instructions issued contemplate 
finalisation of such cases within a maximum period of six months. 

2. Three standing Survey Boards have also been constituted at 
the Base Workshops by DGBR for surveying and classifying certain 
main items of equipment like tractors and compressors with a view 
to "write off" those which are beyond economical repairs. This is 
expected to be completed by October, 1970. Thereafter similar 
Survey Boards would be instituted in projects and technical classi-
fication of all maJor equipment would be completed by DGBR by 
the end of 1970. 

[BRDB O.M. No. F.l (10) IBRDBIECl69, dated 15-12-1970]. 

Recommendation (S. No. 59, Para 5.53) 

In regard to the problem of clearing the large backlog of Class C' 
eqUipment awaiting repairs in the Base Workshops, the Committee' 
note that, with the assistance of Army Workshops who have agreed. 
to take over some of the eqUipment for J:epairs!overhaul, the Gov-
ernment hope to clear the backlog }:Iy the end of March 1971. The 
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Committee stress the need for launching a meaningful crash pro-
gramme of repairs 1 overhaul to put back into use maximum number 
of machines in shortest possible time. They join with the Public 
Accounts Committee in their observation contained in para 1.29 of 
their 86th Report (Fourth Lok Sabha) that, apart from stepping up 
the output of the workshops, sustained measures will have to be 
taken on urgent basis to get as much of the eqUipment repaired I 
overhauled through Army Workshops and civil trade, as possible. 

Reply of Governm.ent 

The various aspects relating to the state of machinery and 
equipment in the Border Roads Organisation were gone into at 
great length by the Committee on Machinery and Equipment, who 
have made certain recommendations, one of which related to the 
expeditious overhaul I repair of Machinery, eqUipment and vehicles 
and to clear the backlog of class 'C' equipment. According to their 
recommendations the undermentioned equipment have been accept-
ed by Army Base Workshops for overhaullrepair in a period of two 
years upto 31st March, 1971. Suitable Government orders have also 
been issued in this regard. 

Crawler Tractors 
Compressors (HeavyILight) 
Road Rollers (All types) 
Jeeps Nissan 
1-Ton Nissan 
TMB vehicles 

203 Nos. 
124 Nos. 
53 Nos. 
29 Nos. 
17 Nos. 
54 Nos. 

2. In regard to getting repairs done through trade, the feasibility 
of getting TMB engines and P. 6 Perkins engines repaired through 
MIs. TELCO and MIs. Simpsons was explored but hud to be Civcn up 
as the firms were not willing to undertake the work. 240 engines 
each of the above types have been given to Army Base Workshops 
for overhaul. Possibility of getting compressors repaired by Mis. 
AtlastCopco and MIs. Kirolskars is being considered by DGBR. 
"The observations of the Committee to get as much of the equip-
ment repaired through Army Workshops and civil trade, as possible, 
will be kept in view. 

[BRDB O.M. No. F. 1 (l0)1BRDBIEQ69, dated 15-12-1970]. 

Recommendation (S. No. 61, Para. 5.57) 

The Committee feel that the procedure for issue and desp:ltch of 
repaired equipment from Base Workshops needs review to ensure 
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that the equipment ready for use does not remaln idle in the work-
shops unnecessarily. 

Reply of Government 

The Director General Border Roads has carried 'Out a review of 
the procedure for issue and despatch of repaired equipment from 
Base Workshop and has taken the following measures to reduce 
the time-lag between the date of final overhaul by Base Workshops 
and collection by the user Units. 

(a) It has been enjoined on the Base Workshops that they should 
intimate to HQ DGBR the actual output of a particular month, by 
Signal, by the 2nd day of the following month. Based on this, 
Projects concerned are instructed by signal to provide escorts to 
move the equipment. GREF Base Workshops have been instructed 
to ensure that overhauled equipment are ready in all respects for 
issu·e before the intimation is sent by them. 

(b) Projects have been instructed to send escorts immediately 
on receipt of signal release order from HQ DGBR without waiting 
for any further confirmation from Base Workshop. 

(c) Commande:lS GREF Base Workshops have been instructed 
to ensure speedy handling over and despatch of overhauled equip-
ment within 2 weeks of the arrival of escorts. GREF Base Work-
shops have detailed special teams to effect handing over speedily. 

(d) Commanders, GREF Base Workshops have been instructed 
to ensure timely requisitioning of Rail flats and to get timely "Over 
Dimension" sanction from Railways. 

2. DGBR has reported that a special drive in this regard has 
been launched by the Workshop Commmanders and the position 
has also since improved. 

[BRDB O.M. No. F. l(lO)IBRDBIECj69, dated 15-12-1970]. 

Recommendation (S. No. 62, Para. 5.61) 

In view of the country-wide unemployment among qualified 
engineers and technicians, the Committee are unable to appreciate 
the statement of the representative of the Government during evi-
dence that the Base Korkshops which are located at we]) connected 
cities in the plains, were under-staffed because there was shortage 
of technical hands offering themselves for work in the workshops. 
The Committee have earlier, in para. 2.93 recommended certain pro-
cedures to be observed in the recruitment of subordinate and (,ther 
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personnel. They feel that with proper publicity of the vacancies 
through Employment Exchanges etc. the problem could be mini-
mised, to a great extent. 

Reply of Government 

The vacancies at present are to a considerable extent due to non-
av~labiUty of Scheduled Castes/Scheduled Tribes although suffi-
cient notices have been given in the press. The followingrr..easures 
have now been devised to bring these establishments to· full work-
ing capacity:-

(i) recruitment through the Regional Employment Exchanges 
and advertisement in newspapers; 

(ii) launching of special recruitment drive; 

(iii) recruitment of ex-EME personnel through the EME Dte, 
Army HQ and Regional authorities; 

(iv) procurement of Army personnel. 

With the imple'mentation of the above mentioned measures the 
manpower situation of Base Workshops is expected to normalise in 
the Ilear future, 

[BRDB O.M. No. F. 1(1O)/BRDBIECj69, dated 15-12-1970]. 

Recommendation (S. No. 63, Para. 5.64) 

The Committee note the assurance given by Government to the 
Committee, that, after the measure suggested by the Committee on 
Machinery and Equipment have been impJemented, the feasibility 
of introducing the system of cost accounting, in the Base Workshops 
will be examined. 

Reply of Government 

Noted. The feasibility of introducing the system of cost ac-
counting in the Base Workshops, which requires detailed considera-
tion keeping in view the various aspects of the problem, would be 
taken up for examination by the Government immediately after all 
the major recommendations of the Committee on Machinery and 
Equipment have been implemented. The Government expect to 
take up this question by April, 1971. 

[BRDB O.M. No. F. 1(10)IBRDBIECj69, dated 15-12-1970]. 
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Recommendati.. (S. No. 65, 'Para. 5.77) 

The Committee are surprised to learn from the Report ot tbe 
Oirector Scientific Evaluation that the records regarding procure-
ment and availability of spares are not being maintained properly 
due to which it is not only difficult to properly watch the progressmg 
·of indents but, as the Report maintains, this is one of the reasons that 
repair planning in the Border Roads Organisation is unreAlistic. The 
Committee stress the need for records in respect of" spares being main-
tained properly and recommend that the feasibility of introducing 
the Cardex system at the Base Workshops and, Director General 
Border Roads Head-quarters suggested by the Director Scientific 
Evaluation may be examined on an urgent basis. 

Reply of Government 

As recommended by the Committee, the implementation of 
Kardex system is in hand. Further, with the introduction of the 
revised system of provisioning of spare parts as recommended by 
the Committee on Machinery and Equipment it is expected that 
adequate data in regard to spare parts would be available. 

[BRDB O.M. No. F. 1(10)IBRDBIECj69, dated 15-12-1970). 

Recommendation (S. No. 66, Para. 5.78) 

The Committee note with concern the findings contained in the 
aforesaid report that the time lag between the arrival of the eqUip-
ment and arrival of initial spares is two to' three years while it takes 
32.5 months from the time of arrival of equipment for the first bulk 
.of spares to arrive. The Committee consider that the recommenda-
tion of the Committee on Machinery and Equipment for modifying 
the system of provisioning to provide that "spares required for 3 
years' maintenance and overhaul of 50 per cent of equipment will be 
ordered within 9112 months of their delivery and thereafter orders for 
spares will be placed annually after periodiCal provision review", if 
accepted and implemented strictly, would go a long way in solving 
the problem. 

Reply of Government 

The reco'mmendation of the Committee on Machinery and Equip-
ment regarding the revised system of provisioning of spares for 
equipment and vehicles, based on annual provision review has been 
accepted by Government. Orders laying down the revised system 
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have also been,~ued., It js hoped. that the position will improve pro-
gressively. 

[BRI>B a.M. No. 'F. 1 (10)IBRDB[ECj69, dated 15-12-1970]. 

BecoJ;llmendation (S. No. 67, Para 5.79) 

The Oommittee take a serious view of the findings of the Director 
SCientific Evaluation that large stocks of spares are lYing at the Base 
and Field Workshops which have lost their utiiity as sqme machinery 
and equipment haye become obsolescent or have finished their life. 
Besides, according to the report, the projects are holding stocks of 
spares for machines which are not held by them. The Committee 
agree with the recommendation of the Committee on Machinery and 
equipment that a census to surplus spares should be made with a vi'<!w 
to determine the extent of the problem and if a large surplus is dis-
covered, the reasons for accumulation should be loolted into and ur-
gent remedial measures taken. 

Reply . of Government 

As recommended by the Committee on Machinery and Equipment, 
a census of surplus spares lying in projects and Workshops was un-
dertaken by DGBR and has been completed. Determination of sur-
pluses is in hand and as a large number of equipment is involved the 
final report from DGBR is expected by the end of the year. Suit-
able measures I remedial action, as considered necessary would be 
taken on receipt of final report, as recommended by the Committee. 

[BRDB O.M. No. F. 1 (10) IBRDBIECI69, d:-1tt:d 15-12-1970]. 

Recommendation (S. No. 68, ParaS.SO) 

The Committee also commend the suggestion of the Committee on 
Machinery and Equipment that Field Workshops will, in future, hold 
spares for one year's requirements and have stock replenished on 
the basis of actual consumption. 

Reply of Government 

The recommendation of the Committee on Machinery and Equip· 
ment has been accepted by Govt. and suitable orders have also been 
issued in this regard. 

[BRDB a·M. No. F. 1 (10) IBRDBIECl69, d~ted 15-12-1970). 

Recommendation (S. No. 69, Para. 5.R3) 

The Committee are alarmed to note that as on the 1st April, 1969 
as many as 128 indents for spares for machinery and equipment rais-
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ed by the Border Roads' Organisation were pending out of which no 
less than 613 were pending for over two years. The Committee con-
sider the situation as extremely unsatisfactory meriting closer exa~ 
mination at high level to determine the causes of delay jn supplies 
and to take appropriate steps in this regard including, if necessary, a 
change in the procedure and sources of procurement. 

Reply of Government 

The three main sources of supply of spare parts for equipment, ve-
hicles etc. held by the Border Roads Organisation are (i) Bharat 
Earth Movers Ltd. (ii) Director General, Supplies and Disposals and 
(iii) Director General of Ordnance Factories. 

2. In so far as supply by Bharat Earth Movers Ltd. is concerned, 
Govt. have already reviewed the matter at a high level and some 
discussions have taken place with the suppliers. It is shortly pro-
posed to hold further discussions with Deptt. of Defence Production, 
Ministry of Defence and Managing DirectQr, B.E.ML. in order to. 
expedite delivery of spare parts. 

3. As regards the supply of spare parts through DGS&D, the fol .. 
lowing measures are under examination in consultation with the 
Deptt. of Supplies to expedite delivery of spares:-

(a) reduction in the time cycle in processing of inde tf., receipt 
and opening of tenders, processing of tender and ATs; 

(b) stricter enforcement of liquidated damcges clause 
where extension of delivery schedule is asked for by the 
suppliers is imposed. 

4. In addition to holding meetings regularly with DGS&D to expe-
dite outstanding items, officers of the Dte GBR., projects and Work-
shops have been frequently visiting various suppliers at Calcdtta, 
Bombay, Poona, Bangalore, Delhi, Madras and Jamshedpur. The 
Liaison Officer at Calcutta also frequently meets the suppliers at Cal-
cutta to have delivery of outstanding spares expedited. 

5. Similar discussions are held with the DGOF also for expediting 
supplies. 

6. Any change in procedure and source of procurement are matters 
which primarily are foOr DGS&D and the Deptt. of Supply to consider. 
The Committee's observations have been brought to their notice. 

[BRDB a.M. No. F. 1 (10) /BRDB/EC/69, datec! 15-12-1970]. 
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Recommendation (S. No. 70, Para. 5.84) 

The serious position in regard to pendency of indents raised with 
the Director General, Ordnance Factories, with Hqs. at Calcutta also 
to some extent reflects 'On the efficient functioning of the Liaison 
Offices being maintained by the Border Roads Organisation, parti-
cularly at Calcutta. The Committee feel that there is need to re-
organise and activise these offices if they are to serve the purpos~ 
for which they have been set up. 

Reply of Government 

Action has been taken to make fuller use of the Liaison Officer. 

[BRDB O.M. No. F. 1 (10) /BRDB/EC/69, dated 15-12-1970]. 

Recommendation (S. No. 71, Para. 5.89) 

The question of standardisation of equipment with the Border 
Roads Organisation assumes importance in view of the fact that the 
idle machinery and equipment awaiting repairs in workshops for long 
periods is mainly because of non-availability of spare parts and the 
problem of procuring spare parts in adequate quantities is aggravateu 
on account of multiplicity of makes and models. The Committee. 
therefore, recommend that, as desired by the Committee on 
Machinery and Equipment in their report, the requisite data should 
be compiled and evaluated and a decision taken expeditiously in 
regard to the items which remain to be standardised. 

Reply of Government 

Government is fully seized of the problem relating to the neces-
sity for standardisation of machinery. equipment \ vehicles etc. in the 
Border Roads Organisation. In order to come to decision in standardi-
sation the data both technical and finanCial, to be submitted by the 
Director General, Border Roads has been finalised in consultation with 
the Director, Electrical and Mechanical Engineering as recommended 
by the Committee on Machinery and Equipment. A time-table has 
also been drawn up according to which papers would be submitted 
to Government by the Director General, Border Roads. Some (:apers 
have already been received from Director General, Border Roads and 
are being processed. In respect of other main ite'ms of equipment/ 
machinrey the progress is being closely watched; the work is likely 
to be completed by the end of the year. 

[BRDB C.M. No. F. 1 (10) /BRDB/EC/69, dated 15-12-1970]. 



CHAPTER III 

RECOMMENDATIONS WHICH THE COMMITTEE DO NOT 
DESIRE TO PURSUE IN VIEW OF THE GOVERNMENT'S REPLY 

Recommendation (S. No.3, Para. 1.15) 

The Committee recommend that, subject to strategic considera-
tions, State Governments concerned should be more closely asso-
ciated at the time of finaliSing the Border Road Construction prog-
ramme within its jurisdiction. This would, besides creating among 
the States a sense of participation in the programme, enable them 
to plan and co-ordinate their development programme in the area 
more effectively. 

Reply of Govemment 

There is consultation with the State Government before the 
programme of the Board is formulated. There is also adequate liaison 
with the State authorities at various levels during the constrnction 
and development of roads. The Committee which has been set up 
by the Planning Commission (Para. 1.12 of the Estimates Commit-
tee's Report) is expected. to examine the connected question of 
consultation between Border Roads Organisation and the State Gov-
ernment at the stage of planning of roads. Government shall await 
its report and review the present procedures of consultations with 
State Governments, in the light of the recommendations made 
therein. 

[BRDB. O.M. No. F. 1 (10) /BRDB/EC/69 dated 19-11-1970). 

Recommendation (S. No. 13, Para. 2.49) 

The Committee stress the nef;!d for optimum utilisation of men so 
as to bring down the cost of construction and maintenance of roads 
by the Border Roads Organisation which is admittedly high. They 
agree with the observation contained in the Report of Shankar-
Kumaramangalam Committee (1967) that the problems of 
under utilisation of staff during slack seasons needs to be pursued 
vigorously and on a priority basis. The Committee would like Gov-
ernment to re-examine the matter thoroughly and ensure that the 

3S 
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staff, technical as well as non-technical, r&main gainfully employed 
during the slack season also. 

Reply of Government 

Government agree that every attempt should be made to achieve 
optimum utilisation of manpower. Various meas-urps have been 
taken in the past towards this end. However, in pursuance of 
another recommendation of the Committee (S1. No. 47, Para No. 
4.47) a high level Committee has been set up to go into the factors 
responsibl~ for the high cost of construction and maintenance of 
border roads by G.R.E.F. As proper utilisation of resources is directly 
related to the cost of construction, this Committee will, mter alia .. 
consider and make recommendations regarding better utilisation and 
gainful employment of the G.R.E.F. personnel during the slack 
season. 

[BRDB O.M. No. F. 1 (10) /BRDB/EC/69, dated 19-] 1-1970]. 

Reeommendation (S. No. 23, Para. No. 2.84) 

The Committee recommend that Govt. may examine the feasi-
bility of issuing suitable instructions regulating the weekly and daily 
hours of work and observance of holidays by the field staff for general 
information. 

Reply of Government 

The Committee's recommendation has been examined. The 
normal practice foHowed in G.R.E.F. is that all labour is required to 
put in 8 hours of work each day and all gazetted holidays are observ-
ed. However, it is not feasible to issue strict instructions in the 
subject. The GREF works somewhat on operational ba!>i.s in difficult 
and remote areas. It faces the problems of closure of roads due to 
rains. snow fall and landslides even in fair-weather. Such occasions 
are treated like operational emergencies and extra hours of work 
have to be put in by all concerined. In view of thiS, the present 
practice is an appropriate one. 

[BRDB O.M. No. F. 1 (10) /BRDB/EC/69, dated 15-12-1970]. 

Rcccmmendation (S. No. 25, Para. 2.93) 

Tbe Committee note that although the Border Roads Organisation 
arc regularly recruiting quite a large number. of subordi~3te GREF 
personnel of various technical and non-techmcal categor.les and a 
substantial number of vacancies in various trades remaln unfilled, 
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"there ~s. no reg~lar system of publicising the vacancies.' Instead 

,Rec~Ulting Partles are sent to various parts of the country causill 

avoldable expenses. In this connection, the Committee would lik: 
,.to make the following recommend~tlOns:-

(i) V , acancic5 o~currins in the subordinate GREF posts should, 
in the first instance, be intimated to all the Regional Em-
pJ.oy~ent Exchanges and recruitment exchanges and 
recnutment made out of candidates recommended by 
them; 

(ii) In. case recr~itment through the Employment Exchanges 
falls, vacancies should be advertised in the leading national 
and regional newspapers and direct recruitment should be 
made out of the candidates who apply in response thereto; 

(iii) If mitable candidates are still not available then other 
sources may be tapped and only as a last resort Recruit-
ment Parties may be sent to different parts of the 
country to make on the spot recruitment. 

Reply of Government 

The system of recruitment of subordinates to G.R.E.F. has been 

-evolved after considering the available alternatives. During the 

initial years of the organisation, the number of personnel required 

was very large and the time within which they were required, was 

short. In this situation, the Director General, Employment and 

'Traming. indicated that it would not be possible for the Employment 

Exchanges to recruit by the dates required the various categories of 

personnel in the numbers indicated by the D.G.B.R. After discussions 

it was decided that the Border Roads Organisation should make 

their own arrangements for recruitment. The best course available 

was to utilise the Army Recruiting Organisation on the one hand and 
send Recruiting Parties on the other to contracting pr.,jects like 

the Damodar Valley Corporation, Bhakra Nangal, Bhilai Steel Plant 

etc. where technical hands trained in the use of earth-moving 

machinery etc. were being rendered surplus. Ex-servicemen were 

also recruited in gO'od numbers. At the same time, use was being 

made of the Regional Employment Exchanges a"l1 when they were 

unable to meet the requirements, the State Governments were 

approached for providin~ publicity through their media, including 

the radio. There was good responc:e from some States who helped 
bv pointing out areas ~f potential recruits. With gradual stAhilisa-

ti~n of the wastage rate and number of vacancies, recruitment 

'through the Army Recruiting Organisation was stopped. Now 
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recruitment is being done mostly at the G.R.E.F. Centre, Roorkee. 
and by Recruiting Parties. 

2. The Committee have observed that sending Recruiting Parties 
to various parts of the country cau~es avoidable expenres. Saving 
of this expenditure would be possible only if candjd:Jtes from Em-
ployment Exchanges all over the country travel to Roorkee for 
trade-testing and medical examinations at their own expense. Even 
when vacancies are limited this movement might involve hundreds 
of people converging on Roorkee fruitlessly. Besides, this system 
would be a disincentive and even discriminatory to those belonging 
to remote areas. Decentralizing of recruitment on regional basis 
would involve far greater expenditure than is at present being 
incurred on recruiting parties and would, in addition. complicate the 
system adopted for musteringlremustering of unit strengths on all 
India basis. It is doubtful that Exchanges would eliminate totally 
the use of recruiting parties for those categories of tradesmen who 
are in short supply in the regions where vacancies arise. Even if 
this be not so, the experience in the past has been that reliance on 
exchanges exclusively often delays arrival of recruits a;; cumpared 
to "on the spot" method of recruiting parties. Due to peculiar 
conditions prevailing in Border Roads the speed of recruitment is 
of paramount importance and the ultimate loss that occurs in 
vacancies remain unfilled for several months would be many times 
the expenditure incurred on the recruiting parties. While Govt. 
accept the Committee's recommendations that vacancies must be 
notified to the Employment Exchanges and if necesesary made 
known to public through advertisement, it feels that the balance 
of advantage would be in embodying these two requirements 
into the pattern of recruiting parties rather than give up the 
"on the spot" enlistment by recruiting parties alt()~ether. It may 
be added that the Recruiting Centre at Roorkee has Already ~ tarted 
advertisir.g vacancies in the press in addition to making use of 
ExchangES. 

[BRDB O.M. No. F. 1 (10) /BRDB/EC/69, dated 19-11-1970J. 

Recommendation (S. No. 33, Para 3.9) 

The Committee note that the provisions for expenditure in the 
Budget Estimates of the Border Roads Development Board for the 
year 1969-70 are at a markedly liberal scale as compared to the 
actual expenditure during the preceding three years. Particularly 
noticeable is the increase in the expenditure provided for "Equip-
ment" and "Establishment". The Committee have in para 4.9 com-
mented upon the increase in expenditure on the construction of 
roads while the annual performance in this respect had actually 
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declined since 1966-67. In para 5.25 they have comlI'ented upon. 
the provision of Rs. 4.25 crores in the Budget Estimates for 1969-70 
for the purchase of new machinery and equipment. They hope that 
the other provisions of the budget are based on a realistic asseRS-
ment of the requirements with reference to the projected work-
load. 

Recommendation (S. No. 34, Para 3.10) 

The Committee would like to point out that they do not favour 
a sudden spurt in the scale of expenditure, as is the case with the-
provision for "Equipment" in the Budget E5timates of the Board for 
1969-70, unless it is fully justified on account of unforeseen cir·· 
cumstances. 

Reply of Government 

Th'a Committee's observation that the budget estimates for 1969-70 
were higher than the actual expenditure during the preceding three 
years is correct. These budget estimates were, however, comiderably 
reduced at the revised estimates stage. The final estimates for 1969-70 
were 3 per cent less than the actual expenditure of the preceding year 
as would be seen from the following figures:-

.- -"------------ _._---_ .. _-_._--_ ...... _._-
(In crores of Rupees.) 

Works Mlint. Eqpt. Estb. G/Admn. Total 

Actuals 1968-69 32.72 S.3 2 6.4':> 1.78 0.43 46.65 

Budget Estimates 
1969-70 35.93 5.54 11.16 2.42 0.46 SS.5 f 

Final Grant 1969-70 32.03 S.60 4.96 2. II 0.4S 4S. 15 

Percentage of increase I 
decrease of final 
grants over 1968.69 

actuals . (-)2% (plus)S% (-)21% (plUS)18% (plus)S~~ (-)3% 
---_ .. -._-----_._------- ----
The rea~ons for variations in the original and revised estimates wer(;f 
as under:-

(a) Reduction in work plans imposed by non-availability of 
machinery and equipment. This could not be anticipated 
at the time 'Of framing the budget estimates in November, 
1968 and the actual deficiency fnon-availabilitv of spares 
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became known after the machines were taken to workshop 
floors .during the year. 

(b) Reduction in provision for new machines and spares due 
to delay in supply of spares and critical. review of majOi 
items like tractors, welding sets, snow blast equipment 
and vehicles in the light of revised work plan alld diffi-
cultie·, of procurement. 

(c) Increase in expenditure on "Establishment" and "General 
Adminsitration" was mainly due to the upward revision 
of Dearness Allowances, increase in capitation rates (i.e. 
the rates at which pay and allowances of Army personnel 
are debited to civil estimates) and revival of the office of 
Hqrs. Chief Engineer Project Swastik; for the restoration 
of damages to the National Highway 31A. 

·2. It will be seen from the above that no sudden sport in actual 
expenditure took place during the year 1969-70. 

3. Government agree that budget provision should be based on a 
·realistic assessment of requirements with reference to projected 
'Work-loads and would add that this is invariably the principle kept 
in view while framing budget estimates and further that these esti-
mates are reviewed and adjusted at prescribed intervals whenevt'[' 
the work plans are revised. 

4. The Committee have referred to their comments in para 4.9 
and pointed out that there had been an increas2 in expenditure on 
new construction -of roads while the annual performance in this 
respect had actually declined since 1966-67. In the reply given sepa-
rately to the above item, it has been explained that the expenditure 
·on formation cut, permanent works, surfacing and improvement is 
comparable to the physical achievements from year to year. 

[BRDB O.M. No. F. 1 (10) iBRDBIECl69, rlated 10-3-1971]. 

Ret:r:mmendatiolls (S. Nos. 36, 37 and 38, Paras. 4.9, 4.10 and 4.11) 

4.9. The Committee arc~ distressed to note that there has been a 
decline in the annual performance of GREF in respect of construC'-
tion!improvement of roads since 1966-67 and yet the ,.:!xpenditure on 
new construction of roads has increased from Rs. 22.36 crores in 
1966-67 to Rs. 24.28 crcres in 1968-69. 

4.10. The Committee are also unhappy to note that there have 
been major shortfalls in the physical achievements in various fields 



41 

,eonnected with road construction work during 1966-67, 1967-68 and 
_1968-69 with reference to the planned targets for those years; even 
though the targets for 1966-67 were fixed at lower level and those 

.. for 1968-69 were further reduced. 

4.11. The Committee recommend, that Government should 
·examine in detail the justification for the increase in expenditure 
.on new construction of roads during the period 1966-69. They also 
-desire that Government should inquire into the reasons for con-
sistent shortfall in the performance of GREF with reference to the 
planned targets and fix up responsibility therefor. Suitable steps 

. .should be tak~n to ensure that the annual targets for GREF are 
.planned realistically keeping in view the performance capability of 
the organisation, that the planned targets are by and large fulfilled 
by the Force and that the performances of GREF improves as the 
Force gains experience rather than declines as happens to be the 
.case during the last three years. 

Reply of Government 

The observation in para 4.9 above and the recommendation of th~ 
'Committee in the first sentence of para 4.11 are apparently based on 
the statistics of physical achievement tabulated under 4.6 at pages 
56-58 of the Estimate Committee's Report and the figures of 
~xpenditure furnished to the Committee in reply to point 3 of their 
preliminary questionnaire (copy enclosed for ready reference). A 
-close scrutiny of these statistics would show that the figures of 
'-expenditure on new construction only are indicated in para 4.9 
above. These figures-Rs. 22.36 crores in 1966-67 and Rs. 24.28' crores 
in 1968-69-cannot be co-related to the physical progress of all items 
of work, namely formation cutting! improvement, soling, metalling 
:and black-topping exhibited in the table of physical achievements 
under para 4.6. In order to make a proper comparison of the 
--expenditure vis-a-vis the annual perfurmance of GREF, the 
-expenditure on improvement on roads; shown in col. 4 of 
the statement furnished in reply to point No.3 of their preliminary 
Questionnaire must also be added to the expenditure on new 
'Construction shown in col. 5 of the said statement. SimultaneouRly 
~eductions must be made on account of the expenditure on bridges, 
accommodation, restoration of monsoon damages, expenditure by 
States PWDs. etc. as the progress on these items is not reflected in 
the linear of construction of roads given in table (a) of para 4.6 The 
expenditure on improvement/construction including surfacing which 
1885 L.S.-4. 
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Ihould be taken into acount for purposes of para 4.9 and the first 
sentence of para 4.11 of the Committee's report would thus be as 
follows:-

Year Exp.on Exp.on Exp.on Total Exp. on Exp. by Total Exp; on 
imp. of construe- work bridges State forma-
existing, tionof done accom- PWD. tioncut 

roads new for modatloD, and andsur-
(as in roads other resta- misc:. facing 
Col. 4 (as in Mini.- ~tion expcn- of new 

of point Col. 5) triel ofmon_ diturc roads as 
3) soon wellss 

dmagel imp. of 
existing 
roalds 

(Col. 
5 ., -, --

I 2 3 4 S 6 7 8 9 

1966-67 653.67 2.236. 18 15.00 2.904.85 202.00 116.00 318.00 2.586 

1967-68 '00.63 2.751.04 24.00 3,275.67 303.00 373.00 676.00 2,599 

1968-69 8'9.29 2.413.41 54.00 3.326 .70 489.00 423.10 912.00 2.414 

It will be seen from the above table that the expenditure 011 forma-
tion cut, permanent works, surfacing and improvement as shown in 
col. 9 above is comparable to the physical achievements from year 
to ye..ar and that it cannot be said that as compared to 1-966-67 less 
has been achieved in 1968-69 at greater cost. 

2. It may be added here that co-relation of total expenditure 
booked in any year with the physical progre-s in that year does n01 
give a very accurate index for the purposes of comparison of per-
formance and costs from year to year. The important limitations 
are:-

(a) The actual booked expenditure does not take into account 
the outstanding liabilities for material received and con-
sumed during the year, for which the expenditure would 
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be booked in the following year. Similarly unconsumed 
stores held in stock but paid for during the year do not 
reflect the expenditure on the work done during the year. 

(b) The location of works varies from year to year. Certain 
roads are costly by the very nature of terrain and its 
accessibility. The quantity of earth work involved, the 
percentage of hard rock in excavation, the cost of pro-
tective works and the relative utilisation of machinery and 
equipment etc. also affect the expenditure to a considers,. 
ble extent. 

There is no simple method of eliminating the effect of these factors 
and achieving a uniform base for the purpose of comparison. Never-
theless, assuming that these factors are evenly distributed each year. 
this co-relation provides a rough basis of comparison of costs with 
output from year to year. 

3. The latter part of para 4.11 and also 4.10 of the Committee's 
Report draw attention to the non-achievement of planned targets in 
each of the three years from 1966-67 to 1968-69 and to the progres-
sive decrease in the planned targets from year to year. The Ccmmit-
tee have desired that reasons for consistent· shortfall in the-
performance of GREF should be inquired into and suitable steps 
should be taken to ensure that the perforamnce of this Force im-
proves with the experience rather than declines as has happened 
during these years. In this connection, it may be stated that Govt. 
have been quite concerned about this aspect of the working of the 
Border Roads Organisation. The position as stated by the Committee 
has been brought to the notice of the Board from year to year at 
the time of annual review of achievements against planned targets 
and no special probe at this stage is likely to bring out nf'W facts or 
factors responsible for non-achievement of planned targets. The 
reason for the shortfall in achievement has been the progressive 
deterioration in the availability of machinery and equipment. The 
potential assumed as available in a year while planning annual 
targets has not been forthcoming in actual practice. 

4. The assumed potential is worked out based on the estimRtf'S oC 
fresh arriving of class 'C' eqUipment during the year, materialisation 
of purchases and likely overhaul of existing class 'C' machines in 
the year. The other factors which seriously hinder and curtail the 
progress and which cannot be anticipated are bad weather and n3tural 
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calamaties in mountaineous tel'l'ain as weH as hostile activity in the 
border areas. The broad reaSOllS for shortfall in progress in the years 
1966-67 to 1966-69 are indi.(,llted below:-

In the year 1966-67. the actual availability of tractors and 
vehicles fell short of the anticipation by about 100 tractors 
and 239 vehicles which affected the output of work during 
the yeaI In the years 1967-68 and 1968-69 the planned 
targets ot formation cutting were exceeded. The shortfall 
in surfacing targets in the year 1967-68 were due to (i) 
early snowfall and severe winter in Western sector; (ii) 
early onset of heavy monsoOns in the eastern sector (iii) 
nOll-availability of contractors to undertake premix carpet 
work on J&K National Highway at reasonable rates; and 
(iv) disturbances near Sikkim border during August. 
September 1967. The shortfall in surfaCing in the year 
1968-69 was due to (a) diversion of resources to restore 
communications destroyedldemaged of resources to restore 
June. 1968 in NEFA and unprecedented rains in Sikkim 
and West Bengal in October 1968; and (b) non-availability 
of transport on account of acute shortage of tyres. 

5. As regards the progressive decrease in the plan targets from 
year to year referred to in para 4.10 above, it may be mentioned that 
targets are planned on the basis of anticipated availability of reo 
sources. The Government are already seized of the problem of the 
progressive decrease in the availability of plant and machinf:'ry and 
reduced planned targets. Recently the Director of Scientific evalua-
tion. Ministry of Defence, was requested to go into this aspect of the 
working of the Border Roads Organisation and to enumerate, (as 
now recommended by the Estimates Committee), steps that should 
be t!'l.1{en to ensure improvement in the output of men and machines 
and t~e deployment of resources. The same question with particular 
reference to the improved availability and utilisation of machinery 
and equipment was also examined in detail by a high-level commit-
tee consisting of the Master General of Ordnance and Secretary 

BRDG. Reports of these studies have already been furnished tv the 
Estimate Committee who have, in the various recommendations 
contained in Chapter V of their Report, recommended to thE' Govt. 
to take immediate action to implement these reports. Thp"'e aTe 
under active implementation and vigorous efforts are being made to 
put more and more machinery and equipment in service. A~ soon 
as the position in regard to the availability of machinery and equip. 
ment improve, Government hope that plan targets anrJ achi~vement; 
will also correspondingly improve. 
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Total expenditure so fM iru:u",ed on the DfJvel(lpm,m 0/ Border Roads (The figures may "e 

furnish,d.vear-wise slIparerel.v for improvement of existing roads and for opening of new roads). 

TOTAL EXPENDITURE INCUPRED ON THE DEVELOPMENT 
OF BORDER ROADS 

(Tn lakhs of Rupees). 

Year Equip .. "Estab- Works New Cons- TOtal M~i.,t~- General Gross 
Ihhment ImproV!"- truction (COlfi.3 Adm.inis- Total men! nance. 

ment (If of to 5) tration 
existing roods BRDB 

road & Hqrs. 
D.G.n.R. 

--'-
J 2 3 4 S 6 7 8 , 

19"'0-61 1,302.89 6.18 39.72 314.52 360.42 8.02 1,671.33 

1961-62 870.38 114. 19 262.52 1,127.36 1,504.07 39.23 16.90 2,430. S8 

1962-63 656.53 190.73 253.96 1,800.88 2,245.57 27. F9 21.C7 2.~51 .c6 

lq53-64 1,420.3.8 173.58 3CO.28 1,779.35 2,253.21 45.!4 22.45 3,741.58 

lQS4-65 1,145.49 182.50 394. 84 2,045.53 2,622.87 180.15 32.68 3,981. 19 

1965-66 622.50 188.02 644.41 1.894.81 2,727. '4 3°5.95 32.36 3,688.05 

'966-67 673. 2 9 201.20 (!?o.f7 2,236.18 3,C~I.c5 384. 64 ~8. ]3 4,187. II 

1967-68 640.85 197.14 5co.63 2,751.04 3,448. Fo 450.96 39.82 4,580.43 

1968·59 627. I2 170.01 581 .46 2,428.3 1 3,]79.78 495. 12 38.39 4,340 .41 
~Fj'hl 

I)ocked 
fi'tpen-
,Iirure) 

·!"OTAI. : 7,959.43 1,423. ~~ 3,6:n. '9 16,377.S8 21,433.01 I.P9.48 249.82 31,S71,.74 

".Pay and all(;,ur.~u of grcur.d oTilanisa1ic oE (I-:Q CF~,Pr.!clTra"sil Depo1s, GRIF 
(entre, Base WOlkshl'PS, Liai~on Cells (Ie.) 

639.59 177.57 859. 29 2,413.41 4,089.86 532.44 42.53 4,664.83 

[BRDU O. M. No. F. I(IO:r~r:.r E/EC/69, dated 15-12-]97°]. 

Recommendation (S. No. 46, Para 4.37) 

Government have admitted that it has not been possible fur them 
to accede to the requests of the P.W. Ds. for loan of mechanised 
equipment received by them during the last one year or so and that 
even otherwise the l'Oan of such equipment with operatcrs and main-
'\enance personnel of GREF to the P.W.Ds. pre-sents practical diffi-

. ·~ulties. The Committee recommend that the practicill difficulties 
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experleneed in this regard may be sorted out with the Chief Engin-
eers of the P.W.Ds. concerned and the procedures for issuing the 
equipment on hire ro the P.W.Ds. may be liberalised so that the 
spare capacity if any could be put to effective use in public interest. 

Reply of Government 
The position in regard to availability of machines in Border 

Roads Organisation has changed almost entirely during the last 
threelrour years. At present a large number of machinery I equip-
ment is off-road and is awaiting overhaul. The equipment available 
is, therefore, not sufficient even for our own requirement. The posi-
tion is so difficult that we have had to curtain the programme 'Of 
new works. While it is expected that the repairsloverhauls will 
catch up with the normal arisings of Class 'C' equipment (awaiting 
overhaul) in the next two to three years. a large number of other 
machines at present in serviceable condition will have completed 
their lives and will be due for discard in the meanwhile. Since the 
purchase of new machine is all along on basis of committed works 
in Border Roads programme, the situation where there may be 
spare machine capacity, as was the case in earlier years, is not 
likely to arise in the near future. This is the real rearon for Border 
Roads Organisation not being able to loan equipment to State P.W.Ds. 
in recent years. However, practical difficulties notwithstanding, 
there has been and still is no basic objection to loan to State P.W.Ds. 
in recent years. However, practical difficulties not withstanding, 
there has been and still is no basic objection to loan to state P.W.Ds. 
as such. As and when the equipment becomes spare, the ques-
tion 'Of issuing them to C. Es. of P. W. Ds. will be taken up and the 
terms and procedures settled by mutual agreement. 

[BRDB O.M. No. F. 1 (10) /BRDB/EC/69, dated 15-12-1970] 

Recommendation (S. No. 48, Para. 5.24) 

The Committee are distressed to note that percentage of eqUip-
ment awaiting repairs has increased from 14 to 23 per cent of the 
total holdings as on 31st May 67 to 19 ro 35 per cent of the holdings 
as on the 31st March 1969. They also note with concern that the 
proportion of equillment under repairs in workshops for more than 
'One year to the total equipment under repairs in workshops has in-
creased from about one third as on 31st May 1967 to 55 per cent as 
'On 31st March 1969. 

Reply of Government 
Various measures have been and are being taken to clear the 

backlo~g of Class 'C' equipment awaiting repairs in projects and in 
workshops. The Committee on Machinery and Equipment took 
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stock of all repairable equipment/vehicles as on 1st April 1969 and 
have formulated recommendations to clear the arrears in overhaul, 
as much as possible, by 1st April 1971. The detailed measures taken 
are 'Outlined in the reply to para 5.53 of the Report of Estimates 
Committee. " i 

[BRDB O.M. No. F. 1 (10) /BRDB/EC/69, dated 15-12-1970] 

Recommendatio.kl (S. No. 49, Para 5.25) 

The Committee are further constrained to observe that in spite 
'Of the recommendations of the Public Accounts Committee in para. 
2.14 of their 42nd Report (Fourth Lok Sabha) cautioning Govern-
ment against further additiDns to the inventory of the Border Roads 
Organisation, without proper scrutiny, the budget estimates of the 
Border Roads DevelDpment Board for 1969-70 show a provision of 
Rs. 4.25 crores for purchase of new machinery and eqUipment while 
the question of hDW best to ensure 'Optimum utilisation of the exist-
ing eqUipment is still under examination. 

Reply of Government 

The provision of Rs. 4.25 crores in the hudget esti,mates for 1969-70, 
in respect 'Of majDr items of machinery and equipment costing 
over Rs. 10.00 lakhs was made in November I December 1968 before 
the receipt of Public Accounts CDmmittee's 42nd repDrt. This pro-
vision was hDwever, reviewed in N'Ovember 1969 keeping in view 
fine observations 'Of the Public Accounts CDmmittee contained in 
para 2·14 'Of their 42nd Report (FDurth Lok Babha) submitted to Lok 
Sabha on 19-2-1969. The final provisiDn made in this regard fDr the 
year 1969-70 stands at Rs. 1.58 crores. This prDvisiDn covers cost of 
prDcurement of following items:-

Items of cqiupment 

(i) Wheeled tracton (38 NOl.) 

(ii) Jeeps (80 Nos.) 

(iii) BaiJey Bridges (75 lets) • 

(iv) Snow Blowen (8 Nos.) • 

(v) Vehicles 3 ton (300 NOl.) 

--------- --------
Value (Ra. In lahs) 

62.68 

13.88 

39.78 

28.97 

12.72 

Total IS8.03 laths 

2. The above position comprises 'Of (a) payments due against the 
'Orders placed in 1966 (SI. Nos. iii & v), (b) two items 'Of equip.-
ment (51. No. i " Iv) intended for maintenance and snow clear .. 



respectively, in respect of which the requirements were inescapable-.:-: 
and (c) Jeeps (81. ii) in replacement 'Of those rendered beyond eco-
nomical repairs. 

It may be added that in the case of wheeled tractors (S. No. r 
above), the necessity for their procurement had been accepted as. 
early as in 1966 but orders could not be placed earlier because the 
particular type to be procured for Army and Border Roads Organisa-· 
tion had been under detailed consideration. 

3. Great care and caution has been and is being exerci'!led by Gov-
ernment while considering and approving fresh procurement of 
machinery and equipment and approval for fresh purchase is resorted-
to only when it is inescapable. 

The 'Observation of the Committee will be kept prominently ilt.' 
view while considering fresh purchases. 

[BRDB O.M. No. F. 1 (10) /BRDB/EC/69 dated 15-12-19701 

Recommendation (S. No. 55, Para 5.35) 

The Committee regret that the revised usage rates of machinery' 
and equipment have not yet been finalised although the question has: 
been under consideration at various levels since 1967. They feel 
that the matter merits urgent attenti'On of the Government and"-
hope that a final decision will be taken before long. 

Reply of Government 

The proposals of D.G.B.R. were examined. It Wa6 seen that the-' 
rates of usage of machinery and equipment are directly linked with 
their norms for optimum utilisation. So the decision had to pena 
till question of norms was settled. BDGR has now undertaken a· 
technical study of norms by Inspector of Border Roads Works. The 
issue is likely to come up before the Committee which has been 
set up to look into the high cost of construction and maintenance of 
roads. Further action wl)uld be taken when their recommendati'Ons 
are received. 

[BRDB O.M. No. F. 1 (10) /BRDB/EC/69 dated 15-12.19'101 
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Recommendation (S. No. 55, Para. 5.50) 

The Committee note. that the total number of equipment await-
ing/under repairs at the Base workshops stood at 1753 on the 1st 
April. 1969 when a decision was taken by Government to increase the 
capacity of the workshops from a total of 9.05 lakhs manhours per 
year to 10.50 lakhs man hours per year. Since the average monthly 
arisings and output of the Base Workshops during January to March, 
1969 was no more than 53 and 64 respectively, the huge accumulation 
of equipment awaiting repairs at the Workshops has obviously been 
built up gradually over a long time. The Committee are surprised 
how the inadequacy of the capacity of the Base Workshops as against 
the arisings of the class 'C' equipment continued to be overlooked by' 
Government until the. accumulation of work in the base Workshop~ 
and reached alarming proportions. Since large number of machin-
ery awaiting repairs in the Base Workshops for long time involved 
considerable financial loss to the Govetpment in te.rms of work hours 
lost, the Committee would like Government to investigate as to how 
and where. the lapse had occurred and provide. guidelines for an 
eL:ctive inventory control in future. 

Reply of Government 

The observations made by the Committee have be~ gone into ib 
detail in consultation with DGBR and the remarks in the succeeding 
paras are offered. 

2. When the Border Roads Organisation wa'l set up in 1960 it was: 
felt that the organisation would be a temporary one and its expected 
life was 3 or 4 years. Therefore, the intentioln was to fully exploit 
the equipment which had been obtained. The decision to set up 
these. base workshops was taken only in April 1961 when the con-
struction programme was expanded over a longer period. However, 
ae; bulk of the machineTY required for setting up the Base Work-
shops had to be imported, these workshops could not be established 
p,ipd commissioned till towards the end of 1963. By then, due to the 
intensive utilisation of machinery and equipment and non-availabi-
lity of maintenance spares, a lar~e number of machines and equip-
ment were already off-road. The repairs of these machines were 
further hinderea by lack of spare parts. By the time thl" deterin"at-
ing state of mRchinery and equipment came to the noticp of the Gov-
ernment towards the end of 1964, the number of machines requiring 
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heavy repairs/overhaul had risen to 930. Since then various mea-
sures, listed below, have been taken to improve the state of machi-
nery and equipment. These measures were reported. to the Board 
at the meetings held on the following dates:-

6-5-1965. 
12-11-1965. 
17-5-1966. 
18-10-1966. 
3-5-1967. 

14-50-1968. 
3. The steps taken year-wise are as foIlows:-

1915. 

(i) Orders were issued in February, 1965 banning inter-change 
of parts of machines which go oft-road. 

(ii) The GREF Base Worshops at Tezpur and Pathankot were 
strengthened by posting of trained officers, JCO's and 
Technicians obtained on loan from the Army. 

(iii) The available capacities in Army EME Workshops at 
Meerut and Allahabad were utilised and the following 
equipment allocated for overhaul by them. 

I-Tone vehicles 

Jeeps 

3-Ton vehicles 

Dump Trucks 

Light Compressors 

Heavy Compressors 

Stone Crushers. 

331 

50 
258 

6 

39 

73 

16 

(iv) Spares needed for overhaul were assessed/listed after 
detailed inspection of machinery particularly Komatsu 
Tractors, Nissan vehicles and indigenous equipment 
and urgent action was taken by DGOF for their supply. 

(v) Spares required for maintenance and for overhaul were 
segregated in order that no undue diversicm took place 
and the overhaul spares did not become unbalanced. 
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1966 

(i) In addition to intensifying the overhauling programme in 
GREF Base Workshops during 1966, available spare capa· 
cities in EME Workshops at Meerut, Allahabad, Gauhati 
and Kirkee were pl¥tned for use. in larger measure for 
carrying out Base Repair of 125 Tractors, 200 Nissan Jeeps, 
200 Nissan I-ton vehicles, 195 TMB 3 ton vehicles and 90 
Road Rollers. Army Head Quarters indicated that, pro-

vided ade.quate spares are given the bulk of equipment 
and vehicles would be ovel -'llUled by March, 1967. 

(ii) Emergent indents for spares needed to overhaul tractors 
(of all sizes) of U.S. origin were initiated after obtaming 
release of Foreign Exchange for the purpose from the 
Department of Economic Affairs. 

(iii) Measures to effect immediate removal of Class IC' equip-
ment from project sites to Base Workshops were tightened 
up essentially to prevent cannibalisation of equipment in 
proje.ct areas. 

1,967 

(i) It was decided to place orders inter alia for obtaining im-
mediately balance of spares needed to sustain the over-
hauling programmes for 1967 and 1968. For the timely 
preparation of indents, two special cells were created, one 
in each of the GREF Base Workshops in Pathankot and 
Tezpur. 

(ii) Discussions were held with DGS&D to expedite placement 
of orders and deliveries of spare parts. DGS&D also 
streamlined the departmental procedures and revived 
periodical liaison meetings with DGBR and his officers. 

(iii) DGBR, CEs and Commanders Base Workshops were dele. 
gated powers to accept contracts for getting repairs done 
through trade. 

1968 
(i) Commanders, GREF Base. Workshops were vested with en-

hanced financial powers for the local purchase of ;spares. 

(ii) The question of exp~ding the 'Bank of Spares' with 
Bharat Earth Movers Ltd. was taken up with Department 
of Defence Production. 



j2 

(iii) The. question of penalising Indian firms which showed re-
luctance in entering into firm commitments for supply of 
spares or which did not adhere to delivery schedule was-
taken up with Department of Supply. 

(iv) A committee was set up consisting of repre.sentatives of' 
DGBR (Convenor) and BRDB Sectt. and Ministry of Fin-
ance to review the entire establishment of the two GREF' 
Base Workshops as well as to examine the existing norms/, 
yardsticks for sanction of establishment. The Committee 
recommended that the productive capacity may be fixed 
around 60 per cent of the average class 'C' arisings, during, 
the years 1965-67. This recommendation was accepted 
and later implemented. 

1969 

(i) The entire question of overhaul of machinery and equip-
ment and improving the machinery resources of the orga-
nisation was gone into by the Committee on Machinery 
and Equipment during August to October, 1969. Their 
report submitted in November 1969, which has been ac-
cepted by Government in toto is being actively imple-
mep:lted. 

1970 

Since a very large number of equipment and vehicles in 
the Base Workshops awaiting overhaul are reported to be 
actually beyond economical repairs, Boards of Officers have 
been constituted to survey all such equipments to determine 
their actual mechanical condition. The work is expected to be 
completed by end of 1970. 

4. Even though various steps outlined in para 3 above were devis-
ed and implemented the improvement has been below expectation. 
This has ben due to mainly the problem of estimating spares correct-
ly and of thir procurement in time in adequate and balanced quan-
tities. This has been the basic problem and one which is not pecu1ia~ 
to the Border Roads Organisation. It is a problem which has affect-
ed many organisations in the Country using machines and veh;cles 
in large numbers. The other contributory factors for slow recovery 
are as follows:-

(i) Pakistani aggression in 1965 which /I1ot only afferted work 
in Base Workshops but increased the repairables. 
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(ii) Suspension of US Aid in September 1965 which affected 
the overhauling programme of equipment and vehicles of 
US origin. 

(iii) Bulk ageing of the fieet of vehicles and machines acquired 
at inception of the org~isation. 

5. One of the prominent measures recommended by the Commit-
tee on Machinery and Equipment relates to revised system of provi-
sioning of spares. The implementation thereof is already in hand. 
Proper guidelines for :inventory control have also been finalised. 
With this and the. effective implementation of the other recommen-
·dations of the Committee on Machinery and Equipment, Government 
hope that the desired objective of improving the machinery potential 
cf the organisation will be relieved in about two years' time. 

[BRDB O.M. No. F. 1 (10) /BRDB/EC/69, dated 10-3-1971]. 

Recommendation (S. No. 60, Para 5.54) 

The Committee would also like Government to examine the pos-
'Sibility of Field Workshops undertaking some overhaul, particularly 
<Jf vehicles, as recommended by the Director of Scientific Evaluation. 

Reply of Government 

Field Workshops are primarily intended for field repairs and main-
tenance of equipment, machinery, vehicles etc. These workshops 
'also undertake overhaul of assemblies wherever technically possible .. 
Director General Border Roads has indicated that large scale over-
hauling (If equipment is not possible by Field Workshops. as certain 
special machines and test eqUipment are not held by these work-
shops. According to DGBR the capacity of the Field Workshops is 
fully being utilised in maintenance and field re.pairs of equipment. 

2. The Director of Scientific Evaluation had also made a sugges-
tion to the above effect in para 116 of his report on 'Operation Re-
6'learch Study on utilisatiop of Resources in Border Roads Organisa-
tion'. The Committee on Machinery and equipment had also ex-
pressed the view that repairs/overhaul of some miscellaneous items 
~f equipment should be attended to by organising one of the Field 
Workshops for the purpose. DGBR had examined these suggestions 
~nd had indicated that this is not possible and could be done only at 
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the expense of maintenance. He had, however, indicated that alter-
native arrangements are being explored for the overhaul of miscel-
laneous equipment including availing of help from Army Work-
shops. 

[BRDB O.M. No. F. 1 (10) /BRDB/EC/69 dated 15~12-1970]. 

Recommendation (S. No. 64, Para 5.69) 

The Committee observe that 'Clothing articles' are at present clas-
sified as category 'A' stores and are, therefore, required to be procur-
ed centrally by the Director General Border Roads. Since 'Clothing 
articles' are also stores of an 'expendable nature', the Committee 
would like Government to examine the feasibility of decentralising 
the provisi~4Ding of these articles with a view to obviate complaints 
regarding provisioning of clothing articles at the central level re-
ferred to in para 2.81. 

Reply of Government 

The terms and conditions of service of GREF personnel, provide 
for free. issue of clothing according to a prescribed scale. Central 
provisioning is at present being done separately for (a) Initial re-
cruitment and (b) Maintenance requirements for replacement of 
clothing rendered unserviceable based On the wastage data made 
available by DGBR. Procurement of clothing is arranged by DGBR 
who places indents on DGOF/DGS&D or other procurement agen-
cies, after approval by BRDB and Ministry of Finance (Def/BR). 
Recruitment to GREF has been centralised at the Recruiting Centre 
at Roorkee.. Initial clothing is, therefore, stocked there and is not 
utilised for replacement of clothing rendered unserviceable. Main-
tenance requirements are stocked in Proje.cts. 

2. As desired by the Estimates Committee, the feasibility of de-
centralising the procurement of clothing items has been examined in 
consultation with DGBR and the following comments are offered:-

(a) Being a part of Government organisation the projects will 
have to procure their requirements of clothing and other 
items of equipment jllormally from DGS&D/DGOF. If 
the projects have to' place separate indents for different 
items, then the quantity indented by them indiVidually 
may not attract all the supplying firms or factories, which 
is likely to eliminate healthy competition and increase the 
cost of procurement. 
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(b) If DGS&D/DGOF have to wait for the indents from all 
the projects, it may require, a lot of coordination and ulti-
mately may delay the placement of orders on supplying 
firms. 

(c) Progressing of indents by the projects will be more diffi-
cult as they are located in far flung areas. 

(d) Under the system of central provisioning the stocks held 
by tHe various projects come up for review by Govern-
ment at the time of placing indent each year and excess 
stocks, if any, held by one project get automatically dis-
tributed. It will not be possible to ensure any such con-
trol, if the procurement is decentralised. 

In view of the above, the Government feel that present system 
of procurement should continue. As regards complaints of short-
ages, referred to by the Estimates Committee, suitable measures as 
outlined in Government's reply to para 2.81 of the Estimates Com-
mittee's observation, are being taken. According to the assessment 
of DGBR, the position of maintenance clothing in Projects is show-
ing signs of improvement. The supply is expected to become normal 
by the eind of this year. 

[BRDB O.M. No. F. 1 (10) /BRDB/EC/6~ dated 15-12-1970]. 



CHAPTER IV 

RECOMMENDATIONS IN RESPECT OF WHICH REPLIES OF 
GOVRRNMENT HAVE NOT BEEN ACCEPTED BY THE 

COMMITTEE 

Recommendation (S. No. 17, Para. 2.67) 

The Committee are unhappy to note that although a decision was 
taken to apply the provisions of the Central Civil Services (Tempo-
rary Service) Rules, 1965 to the GREF officers and subordinates and 
·also to create a permanent GREF cadre as early as 1966-67, no GREF 
Officer or :wubordinate has so far been declared as permanent or even 
quasi-perm anent. They recommend that expeditious action should 
be taken to implement the decision taken in 1966-67 and declare the 
eligible st~lff permanent or quasi-permanent, as the case may be, by 
the end of 1970. 

Reply of Government 

The Revised Terms and Conditions of Service, under which dec-
larations 'Of quasi-permanancy and permanency were to be made, 
could be iBsued only on 20th November, 1969 on account of detailed 
scrutiny from financial, administrative and legal angles. A review 
of officers was umdertaken soon after in February, 1970 when 81 
GREF officers were declared quasi-permanent. A review of subordi-
nates was thereafter taken up, and so far ·8806 GREF subordinates 
have been declared quasi-permanent. Review of the remaining offi-
cers and sHbordinates is in progress. Action has also been initiated 
for dec lara tion of permanency. 

[BRDB O.M. No. F.l(10)IBRDBIECj69, dated 10-3-1971] 

-------- ~.--------------------------------------------• 'At the time of factual verification the Border ROads Development Board hae intimated 
that the number of GREF subOrdinates declared quasi-permanent by March. 1971 was 1905 
and not 8806 PI earlier intimated by them . 

. ; 



Comments of the Committee 

The Committee regret that inspite of their recommendation that 
~ eligible stal should be declared permanentlquasi.permanent, as 
tbecQe DUly be, by the c:nd of 1970, Government have indicated a 
very slow progress in this direction. Until March, 1,971, only 81 
GREF Officers and 19015 subordinates were declared quasi.perman· 
ent while the total number of GREF Officers and subordinates who 
bad by 1969 completed service of more than three years, numbered 
as many as 780 and 58843 respectively. By March, 1971, no GREF 
staff was declared permanent. 

The reasons advanced for continued delay in declaring the staff 
permanentlquasi.permanent in accordance with the Government's 
decision taken in 1966-67 do not appear satisfactory to the Commit· 
tee and they feel that a more vigorous effort is called for so that at 
least by the end of 1.971, the eligible staff is declared permanent I 
quasi-permanent. 



APPENDIX. 

(Vide Introduction) 

Analysis of the action taken by the Government on. the recommenda
tion conta.ined in the 122nd Report of the Estimates Committee 

(Fourth Lok Sabha) 

I. Total number of recommendations 

II. Rec.'ommendatic.ns which have. be~ 
accepted by Government (vide 
recommendations at S. Nos. I, 2, 
4-10, 11 and 28 to 32, 12, 14-16, 
18-22, 24, 26-27, 35, 39-45, 47. 
50--54, 57--59, 61--63, 65--71) 

Number 

Percentage to total 

III. Recommendations which the Com-
mittee do not desire to pursue 
in view of Government's reply 
(vide recommendations at S. Nos. 
3, 13, 23, 25, 33-34, 36-38, 46, 
48, 49, 55, 56, 50, 64) 

Number 

Percentage to total 

IV. Recommendations in respect of 
which replies of Government 
have not been accepted by the 
Committee (vide recommendations 
at S. Nos. 17) 

Number 

Percentage to total 

58 
GMGIPND-LS II-·1885 (Aii) LS-4-9-71-1135. 

71 

54 
'16 

16 

23 

1 

1 
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